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title: Situation arising out of recent incidents in institutions of higher education in reference to Jawaharlal Nehru and Hyderabad Universities.
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&, W3 adaalidRll SRT uskrmle 3 gic @b Gu &l wrar-ssar w2 yrel-RiE cenel B @ifder Bt o 81, Bl weer B Awaan ot seer 3¢ 8 sl a [eeft
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aoret @3 i et § b apr Sor B O anenztren & o ag qar &) adl surdl mraser & Aftver anet dor 3 ganail b1 aen Rerfer &) wdieen, anads afiz say s wewr gSor A
eIt is g &) dona 3 ge udlt s A yrfdrr wre ue Hen gan &) vwdtdand Bt sizen uz el Bt sarst @i da Roar srn &) M Asgen St Bt snewgen, Jarht gdonas
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@S Rremrzurt amad 21 A oot & ol 321 Reaure o) gyeen Siorn aifée, 28 g1 2R &t 2l &) Afde Jagen Sft B arcarse B ag A art AmmE et & R 1w 6
aan 2va ) siE)efl 3 ves waraa 2 @ It is either my way or the highway. aiféer &t sweft sncageen B uep 3 v aeper e em, 33 & Gle w2 261 )

"My birth is my fatal accident. I can never recover from my childhood loneliness. The unappreciated child from my past.”
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adlcRn, s art A & @5 aniclerar sz s fra & Readl off Rreafenerr o1 vas srgeagel sist 8 & afdser & was Yon goeafer enfde 5t 321 Befy @) sismer am afiy ersn
uryy u $A gerafer o oY &2 sg uR w2 &) M B e an v B Preifd R srm Baer Fort Breifder & ordl Roa, aféa sordt srggfer oft sier w2 dly 3ad 2mer Jorwt
dizeer A oft quiza w3 &, 3o aig: doe A ol B Rm worge w3 B wider ufer & oft a1 eell @1 ydor afdter fver srm 331 w2 snffa-ammfe gara sien srn UE
gaifery fepem aren ariifes snsrur st st ufyare & sl sravaaasil G gitt wslt udh Bog ol @ st foor-fireer w3 & ormy 331 gerafer o firTs sik afgerr B
fRifiuear w1 seae fRsan 'pitting the excluded against the entitled. saft 2iva st sor Rarsear 3 sardt o & dodle ffE, afe i oF o as afieNRs o dal,
o 32 areifereT qxciarslt &t &) sy s} St off g 2ea of aweft gl 3 Afder & ary 3 aen war?

I quote: " 3€| casteist, extremist and anti-national &€}"
wep oilgrarel 87 & a2 3 D2 wal, ... ()

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI ZUBIN IRANI): Madam, my only solemn request, is that the letter he is
quoting €, . ...(Interruptions)

SHRI JYOTIRADITYA M. SCINDIA: I am not yielding. ...(Interruptions)
HON. SPEAKER: Whatever you want to say, you can say at the time of your reply.
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ag oft 7, 5@ =6 v Reaendt s gor srm S/ "o B ara” @1 AR AR A1 Joalol v oes Ml 21 offararer b @i 3 ordl war) it srdl B IA crer @Y a1 G Jorht AF
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g1 anaa & Ry dagror forn ome, diftver Yagior 6 asig, & anrfafisa 26 srn o Hfdoie 3 591 ara w2 a2 & 28 & b v aeer v oféra & @ ordl? sl 82 Al A
w1 sawme faser on ¥er 3 3 wewelfer 3 Serer sopa ordf 3, anft sent daar 15 af & ge &) For wift a ol o B ... (cweror) ama ot B gwrar 22 afie amoft
arifvuper @i uf¥ae of & ...(cwemer) dor woft ug ordl Szr s Sterorar RBrayf¥d vsarser Hideie @1 RAE & @ & v 531 o1 @1 vw @R, vw aEifyes s & ar o)
woreete Gt furd ancft & Ry ag ofera ordfl &) 3orb @ig gany sifpmr - Rder aidft Juan saerer oft, Jmenfor oem st wd iy gBor 3 a6t @it ArR de sl Asd, IefrT
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SHRIMATI SMRITI ZUBIN IRANI : Madam Speaker, as a woman, I would like to say that the word3€/'+ ...(Interruptions)

Sir, when you are addressing a female Minister, the least you can do is not to use that word in the context of a woman...(Interruptions)

SHRI JYOTIRADITYA M. SCINDIA : I am not yielding...(Interruptions)

SHRIMATI SMRITI ZUBIN IRANIL: However, if that is has how you would like to do your politics, let it be done; and I will answer...(Interruptions)
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"Political Democracy cannot last unless there lies at the base of it, a social democracy. "
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@3,...(caaurer) gt #dlam, 3cvars A Aforalid A ausr s o1d oft Renefl, SN sfer A, Rt yonaiferas amad B e suan 2, 33 as2 wrs1 B & fée war s 2
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"These are not as suicides but 'institutional murders'. They are the fallout of discriminatory caste-based interactions in classrooms and hostels."

Sir, the professor says that he recollects how one professor at the university told a student from a marginalized community that he was not fit
for mathematics and would be better off being an agricultural labourer like his parents. He also recollects that 'another SC student was told that a
Central university was not the right place form him. Instead he should enroll into a State varsity.'
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&€ (caaurer)

off s amerazra Rifrn @ gonafeiw spiel o1 sosna wsft aidl Roar arn e, ARaBA & s w2 (... (cuaorer) Az 3 & givered & grr gwt aRn By aen ag
amfdrer @S 3 amen e ar Aerzvr @i A e «ar? Egare Jger YHraflid A as ad sell acon oidl &) e &: well 3 dlor gl u e gu)... () scwac 6l
efty....(cuaemer) ot eltfom,...(caumer)

AToToIRT 31EAZT & 31U elor Ay,

off senferafeear amerazra Riffrn @ cenfies sifa doré arf off afte 31 swrr war arn en @5 3evmare dga YRaliA eférl & o 3w odl &) sad adsjg #roa el Al
offoreft 2pfer Gifdter aroft St &1, w3 Giredt & i wedl &:

"This is not a Dalit versus Non-Dalit issue."
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JoidY, 1 &t rshaY, ... (ceraenor) dsar, Aot anft swuoft art Jww ordf <t ) ..(caemer) R oft, amu o ong| Rieemer B 1w muds urer aga wwe 3 anudbt grarar off aga
aiftrs 8, smucht ammerer Bt ererer oft agar &



apeRrgl ASIG, Jol ofl @l Felol #d Jsiar § b 521 o1 @1 o arfl odf w2 Jwan 3adht Rrelt wdt 3 @dt snelaon @3, ag @A 2| Alvar o LIl & Rl B

arotoller reagr: Rifern Sft &b wdia & sreman sie g ors # ol s
.. ceaemmor ) £

oft sanferaifeer anerazra Riffrn ;@ sno &6l Bl & Arafdencrl uz weid cemel $33 g3 ard A Got 3 IS ofdl 81 Awmdl)... (o) el snfereomer st grer Rl oft
forafdencrr I 3P1-3P1 Y ACGIE DI olF Soll, SAIA SRIGT DI AT A oIdl & Al ... (Raemor) 3weer HAlG, A 91id &l o, A 7 el arT g

HTeTofler are2ner i do sme) R oft, o 8 ome; sew oft ora w1em & owra 3ot 3
off sferaiRRe amerara Biftrn: siergt Aciew, 46 seal o2 3 Ricen 3 & 16 wdl so8 dardt o &1 o). (®memr)
Fretoller arezngr: et oft, Rien of ¥, snudbs s} oft wrerr &, S S 9, A S &

oft seferfeea amerazma Biffrn @ ag saot Sl 3 Ricen 32 & v wdl B 508 @idens o 2l siey #21 sords Farred &l &ian &) one o) & aewt & smae w2 v ferafdenerr
U3 el TPel, AN GG Heall oidl &t et &) rewn B Aig el anfEeramer it ot awr aver, # et wie w¥on- It has become a habit there. "Running with
grants provided from the tax paid by the people, JNU has become a blot on education. Such an institution should be closed down in the interest of
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Frotoller 3ieatel @ dlasarg Zcttan oft, snu aali dier 23 37
€| (zaursr)
HON. SPEAKER: You are also instigating. You please keep quiet.
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AT @1 weed e, 33 APIed sl Sl 8, 3 IS iders odl 8 s2fere il as ara A wofl 26l [ woden ot it wear 3ile R A 331 si¥ec Rpen arm it
diif¥en fézaren orn 8, 30T dsers &t o & afiz oft ot I 31 P fea dluw &t e st f&en & afie 3350 2= war & -

"the video which had no 'Pakistan Zindabad' slogans in it, we played it repeatedly to spread madness. How did we establish that Kanhaiya and his
associates were chanting slogans when all we heard were voices coming from the darkness? Our biases made us hear Bhartiya Court Zindabad as
Pakistan Zindabad."
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¥ Rizg O gies 3ulon fpe oM 3 2RoR gwedls B wu d wd gf 3 ... (wmenrer) @@ s ga cell o1 cladg 37 awn A s PBrpr 3, awr A sd udua F) et uduA
& arer &t el 3 e asar siren & Ry SN wsiden w1 saftfar sfrera 2, sneals a1, sany gerewifeR s st i swstta oft, el ot amar sfiaer w1 aférarer &en 3 e Aaia
Bia, it dorra A a1 dicft &, Fodiar st Sfidor w1 aftraror e &) &.2f. gpaen Sft &t s Sfiaer w1 aftraror fen 2 iz arer s @R @ AeHfs G a s Raeae
2o areft 3, ... (ewaener)

SIETGI NG, A6 AR off F€* it Raren &t soiferodt 8 sz 52 ad smeeeres A wriferr 3 Jor w1 Ren sist ordl con, v scascn g8 3 ol & e
gerrd aré R g2 Acer AforaRi & 207 we Far smaa @1 sist waon aifde; #dkcwn, A aw aona 8?7 ... (wauen) Reeht 3 sworer B ygoloroh b REg megls @
arae e ast s woals 3w goror B e Bt Wi & war @ awster a1 G wizh awene 2, 3ords e s fien w2 dgt W ot 33 ) ..(uaurer) U wal wi
werel 37

wreen, Brer ud &t wwn o sndaafeRll @ e @ d ot wr dur Bisr, adl #eg s userdle W AReAEs &) A o it aefes wr searur 33 adisan,
aiet 3 9 erfl wgon aran & 5 &3 206 o1w oY Praser &) ... (eraemer)

Atotofler arezret : dol diet e & 5 aoYd o o1l Gimos,
3€| ()

off sanferafeer amerara Riffrn @ e ane BiSea s sz dw sor sf&en em 521 e Jerd-am sf&en i 3853 siFen 3 smferrn & B sl sam oifsiarst ool JF el
wifée; Live and let live in India. genor sicft oft o 4 €t a1 sicy f&em D for Democracy; D for Demography; D for Demand; and D for Deregulation. Ssasft a5
awret 3 3wl faar & sffcafes & saddcen gach s1€) SAEO! & et # s ool dso @ 1S F) Bais & ame 3 Rorer scascen 2 361 & i Seycioe A
Rraftererr w2 f@rdot w2 @ w2 3ubt gl Facdaen Tea & o 28 F) Aot sirIr AT Ael, Aaw! Rt e st o ol APy fdaer & o2 Ase Uz TS 8, ys 361 8
s Rzt sner 3l st fRsre?

LRG|

oft srorze1 Ris ot (sftegz): siaer #idican, v amarst 331 ailsrarer &, s 36l grare I uacl wep st ferzan dweer vaer oz, ancy, 22 ad sy, Afdver simot 3 uad
aiffrr emser St feraa a2 a1w &, st BAge w2 S frar s sl @) Yaderer arfd, d sl @ amendl o, i e el mide g, @ awelt w9é) e w2 dor as eitsrarr
Sor &t Arar w2 a1 ey gl 32 @i oRKD gopner fSealol anaa # & e awen Sfiaor selierae avs e, 3ot urn o ab 6 Jend & aren s A A oifsrarer &, Bodion
&91 O ferw sren Sfiaer f&en, freglel st & fere smeft grafeft <, Sit so1d fere 11 wew ot &, wop sisT &, a8 amel o1 & fore a2 fireal & fer &= 8 &, &t a6 So1 @1
wisft dlr &) ag Jarpr 22 2Aret w1 sacliar Aer o ar B et 9 aen and el dsw F anudr oo arsar &7 Krer St b aAmwrer s gt glern @t war i der swear e
eI, o1 O fere sftor-srzoln aisen e, dor & fore eidla gam &, 31 31 uz akd &, ot &, ord 8

Jrdlee, Gy 391 @ 3AB Hu3 o6 3, Aol Fo1b HUR cloon 3t 3, w=iifds amu o1 w2 A oidf o ure, A oft Swery As. .. (RKerer)
SHRI MOHAMMAD SALIM (RAIGANJ): How can you put it against the Opposition? ...(Interruptions)
SHRI K.C. VENUGOPAL (ALAPPUZHA): Madam, this should not be allowed. ...(Interruptions)
FAToToller arearet @ anu Aty
€| (caauen)
HAToTolRT 3re=yel & Iy st aifeny
&€} (zzraerren)

oft areeT RiE o1 @ A8le, Swor] ot Zoft sownt et efty... (D) dsa, awifds w6 v Swory @ o R RN, 3PR SwerRy @ anT w8t u2 & on 2 2 dr Jcard Sa
A5 el 3iteft arf3u, ... (watmor)



HON. SPEAKER: Nothing will go on record except the speech of Shri Anurag Thakur.
... Interruptions) €] *

off sroe1 RBiE oreps | a8 Aact SIuele @l acolldl w¥ol T YA fasen sr, ... (sraeer) Siuore 3 Arsiarct fAarsem o) ameler @l arel 81 Jpa 3, seenaard! @t Jerelor
@0l arcl agal uz 8isl)... ( caurer)

HAToToll=T 31ezrel & DT ordl i &) ama dfo,

€| (zrawms)
HON. SPEAKER: I will see the records.
...(Interruptions)
HON. SPEAKER: Please sit down.
&€, (caauren)

off aroemt Ris aras3 @ Afdsor w4t asidjer As Srent Asteat uast goars As €13 eras ordf uder umy, Afdsor Jo1 @Y elsar aredt A urst Srorey A 2wk aret ony Ay, (erawr)
irotofler reargr & dfdu-dfde,
&€ (czauor)
off srormr Ris a1 1 sidiaan, anflaz Ben awn gan?....(craurer) dsar, aen gan 9 weadt wY?..,(ewawmr)
Htotoller 3rezret & weftor 8w wis serwizdezorore aidl &
&€ (craerron)
Frtotofter arearer & ang e 20t & Poors) witar e
&€ (czaeron)

off srorze1 Rie oraz 1 wial offesr 3 22 waadl @) 48 2 gany wishl Aforas sz & e ez &, aea g e asd &, off w o B Sl sielifer 3ot el B e
@3 &) ... (caauer)

HON. SPEAKER: Are you yielding?
...(Interruptions)
HON. SPEAKER: Are you yielding to them?
...(Interruptions)
SHRI ANURAG SINGH THAKUR : Madam, I have not taken anyone's name. ...(Interruptions)
HON. SPEAKER: He has not taken anyone's name.
...(Interruptions)
oft sropmT RBis oiwe! aeleen, A i WseR 3)...(Rwuror) @i ot Rt @ ot e 32...(@Keeror) A awor s, (Rkwmo)
FToTollr arezngl &+ fopaft wor o ol ferm 2, amu o,
€| (caaura)
oft srormT Riw o1me  #1diaan, PR 3 dee? $EPY,..(Riwrer) A 327 ot B woazer safdier b seaer §...(Rwwimor)
#irototler aiearer @ d dfics ofdl w2 3 &) & aw oF?
&€} (aeren)
HON. SPEAKER: He is not yielding.
...(Interruptions)
arototler areragt & ol oft fics ordf foven e, sogiar oft ol fapem) 3 @ @2 vt &7
&€, (caaure)
#ToTolRT 31EAEH 1 3P Jodiol gpw tcra arerr glen At and fer 2ft ¢ 5e) I will see the records.
&€, (caraeren)
oft sroper Rig orp= @ sidlaen, it socicisar & ard wad &, ot el 32 uad e 2@ & [ sordl snarsr aoe ardl &t suedl, PR b s goa ordf At A smarst oft woc



oral &bt o el (caeme) sa s ancHt Fomarst uiYare A ardl e &, Aftvor A amaret ot aoc oidl Y on wwdl & oft s AcE B A E)...(meeTD)
SHRI MOHAMMAD SALIM (RAIGANJ): Madam, please see the record. ...(Interruptions)

off sorwET Ris orpe ! #18lewn, AE 9 arta @Y wede safsier & oI w2 aen-aen frar srm forr srn fs 'Against the judicial killing of Afzal Guru and Magbool
Bhat!'

el & s afdge d oral Ml Sit gorwe suel & Al asl uz oliel SwID2, IADT qocol DD 3662 A &, BrRAb! Fen & o el gitra & s, g2 2@l & anell sz
urfefendie & H2en oS 9lsIaa & S & 302 Sil 3ADI SIS Gol arell 3IWSIcl 3F 8, JAD ol U2 Sl ast-ast YEper 9 ardita ol md &, J6Idb AR SIIbE SUD ofdl F13 8l SIl
2)...(ceraumer)

SHRI K.C. VENUGOPAL (ALAPPUZHA): You are doing it with PDP in Kashmiir. ...(Interruptions)

off seRPT Ris o2 & 3! 6 e ol S9N & 31U Sl 9% b AT &, 3 IAG U2 Gl dol aIcll b A8 § A G Bl qdol aleil & A2l &)... (R D] T8
TRl Tl 89| ... RAET ) 206 (eI el B9H &5 Sifel clol dleil b Tl AT STial acllol aicil O ATel 8, S DS UIET I =T DIl BIol .. . (Tt )

FBYc, 29T SIK a5 3)....(RIIeT) ATeT G @ gt A2 urolt @1 ureft 2t St 3w, ... (cwwersT) et 39 ST Tl arsdr 3)...( o) g safem ot § 5 #¥ arer
wisft &...(caenor) & R sft o 2t s1gar 3t o1 3a5 gor Asrar w1 T AG S IoRN) ... (aeror) s A2 A do1 I qor Jorar B 3B @ off 3np2 gIr Ren 3| sardr ar
¥ wifdrll B e, Jor &t o b e awsft sor seiwras aszor arell B e sl sroren aidl o a53ds faaren &) arcare & arer & sme o 7 aaer 330t 43 o2 amer & anfae
9 waerd} et e aen gan? anf¥arens As werer Sier ey fre? smvsrer s wior en? A anmuy Jrarer gwen & wal s? ad ow aen? .. (waeror) amft o Ay srarer & g ordf
g ar & orara Readt widl? (Interruptions) €] »

HON. SPEAKER: Nothing will go on record, except the speech of Shri Anurag Singh Thakur.
...(Interruptions)
oft areReT Ris oige: S sMud Fem A s Hdlel Acol A ggoll 3) ... (cuaeror)

FToTolRT 3ieA8T & el Sft ver frere AR A s I Brgsr & v g AR go amu e aaf A5 fre gorn 8 safer e vas vas &t ar Horoft usfl Bt dsaz @t
& asgolt, dsaer Forehl aner Basrd uz seelty I am sorry, anu ey e # srara & s & wer o interference. fsef sfiz &1 arr Bord ur ordf Gesfl) S @den, daer o
aret Py w2 sl Please don't try to do this. smuer fwer qorr &) srawt siregn en s ARifea soa 3, @re o 2) s elvst Joron uden amud ot ardt amesht o You can
give your reply. apr @i sk art dreft sesft oY & Rwrd A frwrer dofty I will go through the record, if there is anything objectionable.

oft srarzrer Bis oz @ Ass, 9 aidla B A svaar aar E iz a6 yraiftia 391 B Ao st diar & [ smvster aps wler e ag Adiel 3iTol S91 Silololl aladn & aliz 3 wida
reereit I MU AR A gwoll Araar § b aer awster 9 aneiaardt e =i oidf en? Bradt osieen ¥ ot u2 gege smplonsst fven sk, agf w2 2ger aniedt 331 SRy B elsil
A5 amer aell TS A, 91 As AdIE Ygall erael &) $A cilaseic] U2 Saell ol alell A5 18l DT silsialal Sfell ali AST &I, SADT S S91 Yol Al 3, SAWT Siard JMUs]
oIl A1y 33 aret A 3 9191 ofdl A5 331 vz fRran 3 - "awstet, qFaly 3drell @ ga el aw udanidly' wlet A ar#mel & sste B, wlol 2 AWwlel I, AS J91 Sllololl
araen 3 Bz wid 29 B e s e aas gasie aon ust 2014 ¥ goa A ugd, .. (@) au et Svel & AsH, U8 SN Qe Aekerse avol ardt 9, Ua v
Sadsfees scdca gforar SNt sizen &, anf¥rs g wlor Mt sizen &7 disw, 31 seven G2 uen 3 5 anfiavwr SM&Rw FeScu yforar Jzen awn 3, ue warer oft o1 B AN
g1 dten &) anf¥az Brards e siras2 2get el Sff a5 3 dar epnw: @iz A, o s a@l vz sitezansfve uz udd, i3, sleransive o, andl uz udd &) o sl w2
G ot agl w2 sz [Rvords mer 3 dusry & e dheary aen 3?7 spR smu 18 waadt 2014 @t grar 3% St w.dt.omon urdler of et e 3 ger itz sme.dlwol. Bis 3w e
a6 1o aicfl &) sodl B wrdf & &) oI ar s 2rgor 3 ol &) 32T yrot gt RN en s Waft wiar wlor 2t sizemd & St orazreraifel @ Fwelor vt 3?

33 s1ara 9 Jealer war ¢ On occasions, during operations by security forces, the CPI Maoists underground cadre shift to softer areas including urban
areas looking for safer hide-outs. On such occasions, the over-ground front organization provides safe hide-outs to the armed cadres. They also
adapt at dissemination of propaganda and disinformation to demonise the State and the security forces. The list of the active frontal organization of
the CPI Maoist operating in the country is annexed.

I3 e &, 62 aels 91uA.e), 3 A2 Jol 2Azensil b o 3, Rierds el siasz get aniell off Swery, 3 3 &) ... (cawer) ds#, vw RE sordl AR T A ug &, A2 ordl
8, sodl Pl DR P W 3 As-dcfl o f&en 2 afiz & 2reven &, uger Sft, senferfeea oft 15 wier 2 w1izre &, daer 14dl, 154 sfiz 164t ot 219w B a1 & Fu i FAox
oft 21t @t Sz &) rcfter oS, 3y Ior uia 2l 3 ordf &, 3w gorr? ol 3R A, amu 144 oy e A5 G ardf A, Ay @G 3, 3 W a=w gan «m While the recent
programme of Afzal Guru was organised by the activists of DSU, Jawaharlal Nehru University Students Union (JNUSU) President, Kanniya Kumar,
arsA YA veetams. A & 9l v i asa Rfise 8, v.ang.uanu. 3 8, A oot oMl 2iems &7 wofore Rareum &t araze A, bl Aa gsoll, 3nfaz A aen wx &7

SLwer.a, @ e aen fiwet 36 aer 3 wa 587 & agem, afer Sft 321 R oft Srare &, Eeret of Reft w1 W e @t fven 3, o W Afdems war &t 3, Afdver Jor b Faa
e w1 dar Reaft @) Se1 & Raenw srsow@t O fém wad @wron & aY v w18 won aiféw «n ordf azon anféy, 9 a1 ue ameft ar a1df asgon, amuds w3 A IGor A RIS
28 AT SIS0l AT &) Tl IRR Usel § s dar 31 wied 21, Al ast uz 3 &Y, Afdvor st sis @t srenfora aeetr arct, Sor B Aforst @1 smEnforT @t arc @ a=n
agl Rorpe, g T P dsH, ag odl aden 32 adl odl, 3PR U 5D aig A, sl U2 ol 7=l Pl A, on¥ oPl 'wedlls Bt amendt aw, sier w@elt s B gald
awm, o1 28akl)' At aen wa, Al anft @Y 6-7 &, & 25 9 31 6 Jordem 'dogw A GH w2 A9 e, 3R Rt amond, it sfEn-oht @y sfwmor amff st (wrimer)
dar A oref A" dsr, S AR, PR so1dt A e A vt A WS off v wfer 3, 3R A wred W st 3 F i 3PR AGT W2 AT W arcll @Y 9dlG war S § TR Jorde
ugt 3 RN oY cerd o &) ‘Jor A ordf A9, emea B waldt aw|’ A oy @Y "wea B gwS Gid, Sen-diceis, S9M-AcTns)' 32 AW Gl TP, 'IWSIT I, ADYT qE-
Rioerarg-focmarg’ o c@l 'fsdel 3ot AR181, #2-a3 3 3wolct foraieis))’ aen A Acor A Az 1S 3l wfefmdic, Ao w2 3w Juror A ferw, Sor 3t 3y andaafd ot
aoral Gol B fere darz 27 disa, spr sl @l uisa sifw eazderct wsl sl 8, sifieafs & snsndt war sidr 8 dl gufea §, @1e aifdcaits &1 amsid ordl &) wis oft amor et
@ ditsol b fore, Doft SofeRdtel araodl @t amEr amot Wi @i At ordf Sem; amuSt wal, Ioaior oft war Ay e B gD B, Son-arcens, sun-3cens)’ AsA, A AT B B
BIol @1 Foclslld @52 AW &, &1 AUSl T Wl 31, AAfbal A B TS oldl alol da

dtsa1, a6 Wact Agor 3 weor &t art ol &)...(@rEnor) PR 3y 2 2Agar B gens, 2010 Ht FasifSer Bl 321 s wedlls 3 wer acr Far an 3 A1 o A UG
JAforas areret & o e oft 2 &lier 21 A &) 3 &ler 32 WM A I A G gaR Aorr AR 8l 91 3R AMub IRWR o P el e Aifdpat, I Rast 3 any F st Serar
gar airaf @1 et an "$f¥en wed' @1 amer Swe Aot gy Jor @i aprvr R, (@rmerer) @i A @l ft At vwar A’ & afie 79 amuedt e & Bruar
R, ... (eraemor)



#sa, serchl AR o Y s A Frien sisT warar & fe Brwar s daer g2 & ordl, aféw Fuan Sit, spor Sieedt St @Y, St fuer & orar &, & sy 6 ore F 26
Storadt @t BRUAR w3p sicl orm) a2 A B39 ool o ara?

s, 3 amuds e 3 AMforn oft A ywon aredr & & Siars? eel olew Aforal3idt 3 o Al olew Sff @1 &)...(®aumet) aedt & fére sl sitsmarl of smeft grafoft &ty Sor
1 UGeH Gelal Jiefl @otol @l il firen, dl ag sras? el it @l Bren| &3 531 o ama aidl &) Sor of 3nueh ufyar ®l aga ewar o e 330 giorabict 3, Brm! o
&ol & ugel Yurel el & o W &, asl 3odl & uf¥ar w1 Ae oI & JfiE or kel Avesdl & el Sese doar &,...(®@ume) ast g Al 8)...(Rr@eeT) g S91 Aladr
BT 75 god A6 ad Jren 3 Igof &b e e, (wmame) A auf s BT uf¥arz of 16T e, Joidbs e 'bitclt wed, ure alaze, olowel arse’ &) a8 oIl oAl &) &i? fer
'Slotel B, Ul oldze, AW clixe’ &) AS SATA oIl 3

ERIGT AEIGR, 3 U Al D HIERH A 512 Dgoll dIeal §) & Ao oft 3z 21ger Sft @) snuds Arem 3 weon aear § b #Ra AR iR 4R i soaz 3)...( o)
M AFDR AR ARA 1 362 &) 3 R DR 6l aieliaen Hifom) e s @2 snciaen difsm 3l &t sneliaen difse, @itp &1 anciden Gifsw, saRt ofifer 6,
gy DRl &t anciden HfSm,...(=maeuer) dfdsor, gz ia & srciden #a HifSe, # smea & sncidon #Aa i), (@) 7 smet s & acliden oidt
g, ... (@)

disa, ad 2010 3 gidarst 3 2f.ame.dt.ow, & 76 sam gdle gu) 33 ddteyge:lt B &) o odla gu) It urelt &t U 3 acar e ag A I el 508 ol uar, 3B Hu
e ity 2ft.ame.dhow. I 76 eifswor aidarst 3 #02 a1 yfe Sorb uf¥art & Huz aen ddl ei? o uf¥arz swr 3 4. () dftver, @ IMdRe e Jlro
afiz A et wagfore 2o, adl u2 sias? ciiet daw Aforal3 3 srer a0 3 & GicYarst 3 w2 @), ..(aEror)

dtsar, gidars B odiel A5 adl U, Jorb IBIGT U ST FOIRN SIT &) s INavol, WS I, FWBYET o7, SordY orefle Ryzawen Sien 3,...(@wener) aen a2 gorcfeisar 37

disn, Mt wger A @ e  vw ud dcfl & war i @ B goma ¥ wer B ween s wis B ww AMforn Sitoser eifsraell B e ur we-we wr W=g
off... (caaemer)

FArotoller arezred @ wellor, smu Afdw) wrie aifw 3ifds & sner S a=n wrie sifw i 3?

SHRI JYOTIRADITYA M. SCINDIA (GUNA): Hon. Speaker Madam, I have a Point of Order. Rule 353- 'No allegation of a defamatory or incriminatory
nature shall be made by a member against any person unless the member has given (adequate advance notice) to the Speaker and also to the
Minister concerned so that the Minister may be able to make an investigation into the matter for the purpose of a reply: Provided that the Speaker
may at any time prohibit any member from making any such allegation if he is of opinion that such allegation is derogatory to the dignity of the
House or that no public interest is served &€]...'

HToloflzr arerel & amu dAfde a1
3€| (wmerer)

SHRI JYOTIRADITYA M. SCINDIA: Hon. Speaker Madam, the fact that he has made a derogatory allegation against the Vice President of the
Congress Party that he was present to support anti-national activity is completely against what the truth is. ...(Interruptions)

HON. SPEAKER: There is no point of order. I am sorry.
...(Interruptions)

SHRI JYOTIRADITYA M. SCINDIA: Hon. Speaker, the very fact that he has made derogatory allegation is furthest from the truth, It must be
expunged from the record.

HON. SPEAKER: Everybody has spoken.

...(Interruptions)
HON. SPEAKER: That I will see.
...(Interruptions)
arotofter arezxgt & @ 22t g o1y wos firere, amu Jyfore; smu ds smsy;
€| (carauen)
HON. SPEAKER: The first thing is, there is no Point of Order.
&€} (raeren)
HToTolle eALT : U firole, oSt 38 g o ol wise 3w 1S3, v aid a6 &) Jdl usal &1 wal [ AAfea 91 &) anual oft s a2 elisil & ont ferey Ager 3 Jilg ..
&€} (aeren)
Fretotler 3iearet § vas farere; Now you will have to see.
Q€| (czraurat)

ATotollRT eALT & % 13 clloll A oial forw a1 &) 3ok @2 g 2lar 3 30z Jodiol AGAIEA B e ) Ry Sisl A 9 A, asi wbAEEA vA A, safewe there is no Point of
Order.



...(Interruptions)

SHRI ANURAG SINGH THAKUR: Thank you Madam Speaker Through you, I want to know from Mr. Rahul Gandhi, if 1975 emergency defined
Congress Party's democratic values, does he not find a parallel between Shrimati Indira Gandhi and Hitler?  wisa sifw wfta &t @ @ 8| ...(=xemr)
garoifl & IwrE ¥ arn, JifEen & Bl @l Ster 3 de @2 & arn, ol @t Sl 3 de @2 & arn) ... (@amer) W et & Stor & oo vt e @1 wdia xS @
) 3ot @t eler gerciclea 1 ara @t &, wisa st i i ara wa & a gz g & aMferen sh, g &k & ... (@)

uegenr? Bl ot ot uar €t &, ol anst sdio ansc sft w2 &, Sorn! orig ad 1975 6 ai g ordf &, seresifl & werr @ ser o) A St st wilsw sife wdta B aa o E,
IIRIG 3O a8 0TI oidl Sz ...(ceraenet) afiicaffs & smendt Bt ara @ & forn Sff ... (@remer) ac & s ol dar ...(cerer) gd sidt o vas o i war aecn
B33 Dis 3 gfert &t aieft 3 St andaard A0E a1, 3 w2 Aforen oft agd AL ...(aurer) as dar aidl wal, sorb #idl of wal &, Uac! § DTS RErEen; 3 79l AE yel &
5 @ $elace wa. vol. oWl Rrediol gl dl, 3o a2 amu af ar ol o? ...(wm@urer) dAfieer gz W olEl W MR e Braidt 3) ...(cauen) ws s B g
....(carcrenrer) S $¥0acy v, wet. ol &bt ar et & A aiger off ft 3o @Gl ordl o une, Afer 301k AT R o, FBERD FHUR idwarc &ol B R d ordl cel, aftw Jort
#ATY BRI oM SARTE ORI M) ol & b 31U 3npatet 3% &b Atel & =1 AAG I ALl &, WA B cllabed] b AR &) MWolel 9 b 1w sndawardt & = 3meb fér ordls &,
315 7121 DY o0l &) S9T UL SFard e 3) arefiarct Rarenat gpft =n smsiard R o1 ek T 8, ... (@)

16.00 hours

a2 ol & Ry fpads amer 27 ama it ansliard 2Na @), sreemadt 2a o, Serr 3 Aerefor w2t &, ot sirer B Baarws Ast srsorY 2, St aa B B2l O 1l @A @3,
3A T2 s B & S 3l wish B Baenw d@lerd &, amu o1 Jorglfdl A5 aner & aw Jowrest B wer A g Aecardt 3, s sl ¥ ner woft ordf 3, .. (wwauer) amudbt
asereft 3ty aszoft 3 sierz 3y ama waY @w & AT I B 3, 891 3 T ofdf Siel atay

areargt AalERI, Avery B aie ufert gt &, A3 A Yrat uwott & b g Swery A sic? gferr ordl s st 22 3 ator 3 w6 ol 3o 2@ ey .. (waerer) often wiet Sft B e
W AAIel UST K1, wid B A2epre B AwA vy el Yot sRn 32 Yot B 312 3 Iodiol wal R ai, 321 e ardler ¥A A @y asi w2 yférar @) ot sige sen ust iz 370 A
Gene fRenfel @ RBrue wen ust, Afdver aimst 32A1 Sier 3 @ Jeqls @i wA wal &, Rigls i &, @S el @l Misal, Tcd asal Bt art aszn &, of a1d wrur odl
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PROF. SUGATA BOSE (JADAVPUR): Madam Speaker, I rise to speak in this highly charged and sensitive debate as someone who has been a teacher
at universities for three-and-a-half decades. I hope that my colleagues in this august House will have the patience to listen to me. This is after all a
forum for debate and discussion, as the President reminded us only yesterday.

Just over a month ago, a dalit research scholar at Hyderabad Central University, Rohith Vemula tragically took his own life. The death of a bright
young dalit scholar is not new in Indian universities. The Thorat Committee that was appointed in 2007 to investigate the growing number of
suicides among students in elite educational institutions discovered that of the 23 suicide cases 19 were dalits, two tribals and one Muslim. This
alarming figure should have raised several questions of academic justice and freedom that our nation needed to seriously ponder,

Rohith Vemula left us a poignant message when he chose to leave this unfair world. In "the only letter" that he was going to write, he told us: "I
always wanted to be a writer - a writer of science. Like Carl Sagan I love science ... stars." Rohith today is not dead. He lives up in the Heavens as a
star "of purest ray serene" to serve as a beacon light to posterity.

Rohith's tragedy should have stirred our collective conscience, including that of our Government. Unfortunately, we have a heartless
Government that refuses to listen to the cries of despair coming from the marginalized sections of our society. Instead of assuring social justice to
all, the ruling party wishes to use the student unrest in our universities to claim a monopoly on nationalism and tar all of their critics with the brush
of "anti-nationalism".

Madam Speaker, I am not a communist. In fact, I won this seat in the Lok Sabha by defeating a prominent communist candidate. But I stand
today in support of the right to freedom of expression by young students who may be inspired by Marx as well as Ambedkar. Madam Speaker, I am a
nationalist. I believe in a kind of nationalism that instils a spirit of selfless service in our people and inspires their creative efforts. But I know that
nationalism can be a truly Janus-faced phenomenon and I deplore the brand of nationalism espoused by Members of the Treasury Benches that I find
narrow, selfish and arrogant.

Following the unrest in Hyderabad, there were incidents that took place in Jawaharlal Nehru University, a University named after our great
first Prime Minister. Earlier this month at one or two events on that campus very disturbing slogans were raised and deeply troubling posters were
put up. We unequivocally condemn those slogans and posters. However, we strongly oppose the attempt being made to portray the entire university
as a hub of anti-national activities and the onslaught of State forces on academic freedom. We were horrified to witness the scenes of students,
teachers and journalists being assaulted within the court premises of Patiala House. It was not the students, but the black-coated storm-troopers
affiliated with the ruling party who defiled and desecrated the image of Mother India.

The reverberations of the JNU incidents were felt in my home State, especially in Jadavpur University. There too unfortunate slogans were
heard in the streets around the campus. But by contrast with what happened in the nation's Capital, the West Bengal state administration led by
Kumari Mamta Banerjee and the university administration knew how to defuse tension and to not unnecessarily escalate a crisis. It knew how not to
over- react. After all, the idea of India is not so brittle as to crumble at the echo of a few slogans.

You cannot be a true nationalist if you are opposed to freedom. It is not a crime to seek freedom from caste oppression, freedom from class
exploitation, freedom from gender discrimination. We must give our students and youth the freedom to think, the freedom to speak, the freedom to
be idealistic, and, yes, the freedom to make mistakes, and learn from them. What must be avoided at all costs is the criminalisation of
dissent...(Interruptions).

I heard the speech given by Kanhaiya Kumar on You Tube....( Interryptions). I agreed with many things that he said. I disagreed with some of
the things that he said. I agreed with him when he extolled Ambedkar's commitment to Constitutional rights and Constitutional morality. I agreed
with him when he expressed admiration for our great revolutionaries like Bhagat Singh, Asfaquallah, Sukhdev and Rajguru. He, of course, said that
the RSS took no part in our freedom struggle. There too he was right...(Inferruptions) but as a teacher I would have liked to have a discussion with
him about history and I would have pointed out to him that even the Communists had actually taken part in the freedom struggle but also betrayed
the freedom struggle at crucial moments during the 1942 movement and during the Azad Hind Movement led by Netaji Subhash Chandra Bose. So,
we condemn the vigilantism of self-appointed protectors of the nation who are trying to create a climate of fear.

PROF. SAUGATA ROY (DUM DUM): Did the Communists not betray the 1942 Movement? ...(Inferruptions)

SHRI KALYAN BANERJEE (SREERAMPUR): Communists were anti-nationals and they were not there in the freedom movement ...(Interruptions) You
are not the Master of the House...(Interruptions) You are behaving as if you are the custodian of the House...(Interruptions)

HON. SPEAKER: Shri Kalyan Banerjee, you are disturbing the Member from your own Party. He is speaking very well. Please take your seat.

PROF. SUGATA BOSE: Madam, Speaker, as I have said, I stand for the right to free expression of my Communist friends and they will be speaking in
this House soon afterwards. But we condemn the acts of vigilantism by self-appointed protectors of the nation which foments a climate of fear and I



believe that students, teachers and university personnel must all be permitted to express opinions freely even if they conflict with the Government's
political stances and the Government must end the witch hunt for anti-nationals and the shameful scape-goating of university students. Why? It is
because we believe that this witch hunt is meant to distract the nation from issues necessary to the nation's development such as employment
opportunities and poverty alleviation. We insist that no group within the Indian polity or in its Diaspora is the univocal spokesperson for the nation.
History shows us that State-sponsored or State-condoned campaigns against, so called, anti-nationals leads to authoritarian rule and the destruction
of democratic principles. If universities and students are attacked, then the legacy of anti-colonial freedom struggle and of democratic reconstruction
is gravely undermined.

Madam, Speaker, we learn our lessons in nationalism from great figures like Mahatma Gandhi, Jawaharlal Nehru and Subhash Chandra Bose and
those of us who are from Bengal are also inspired by what we have been taught about patriotism and nationalism by figures like Swami Vivekananda,
Rabindranath Tagore, Deshbandhu Chittaranjan Das, Bipin Chandra Pal and Aurobindo Ghosh. I was wondering whose definition of nationalism might
be acceptable to my friends in the Treasury Benches. I thought that at least I would try by citing before them the example of Aurobindo.

The issue of Kashmir kept coming up in the speech given by Shri Anurag Thakur Now, it is incumbent on all of us who are the elected
representatives of the Lok Sabha to give a greater sense of belonging to the Union of India among the people of Jammu and Kashmir and all of our
far-flung States. The issue is about what kind of Indian Union do we want.

What did Aurobindo say about this? Aurobindo touched upon 'the secret of the difficulty in the problem of unifying ancient India'. And he cited
ancient texts. He said that the rishis from the Vedic age onwards, propounded 'the ideal of the Chakravarti, a uniting imperial rule, uniting without
destroying the autonomy of India's many kingdoms and peoples' from sea to sea'. The ruler was meant to establish a suzerainty. The 'full flowering'
of this ideal, Aurobindo found in 'the great epics'. The Mahabharata narrates the legendary and quasi-historic pursuit of this ideal of empire which
even 'the turbulent Shishupala' is represented as accepting in his attendance at Yudhisthira's dharmic Rajasuya sacrifice. The Ramayana too
presents 'an idealised picture of such a Dharmarajya, a settled universal empire'. It is, in Aurobindo's words, 'not an autocratic despotism but a
universal monarchy supported by a free assembly of the city and provinces and of all the classes that is held up as the ideal'. He goes on to say that
according to his ideal, unification 'ought not to be secured at the expense of the free life of the regional people or of the communal liberties and not
therefore by a centralised monarchy or a rigidly unitarian imperial State'.

Now we are not a monarchy any more. We are a democracy but the nationalism that is being talked about from the other side of the House
represents centralised despotism and it is talking about a rigidly unitarian imperial State.

I mentioned Rabindranath Tagore. Tagore composed our National Anthem. But he was also a powerful critic of nationalism. He knew that
nationalism could be both a boon and a curse. He wrote beautiful patriotic songs during our Swadeshi movement. But then he also saw that
nationalism could lead to the carnage of war in Europe during the First World War. And that is why, when he travelled the world in 1916, he first
went to Japan and then the United States of America, he gave lectures on nationalism and it was a powerful critique of nationalism that we find in
those lectures. These lectures were published in a little book titled "Nationalism' by 'MacMillan' in 1917,

I sometimes fear that those who are defining nationalism so narrowly will end up one day describing Rabindranath Tagore, the composer of
our National Anthem, as anti-national if they read some of the sentences in his book on nationalism. ...(Interruptions)

We always had different visions of nationhood and it is really a debate and discussion about what should be an ideal form of the Union of India
that has animated the thought of all of the great figures that I have talked about.

Chittaranjan Das of course had debates with Rabindranath Tagore but they were respectful towards each other. Deshbandhu Chittaranjan
Das felt that you could have a nationalism where you are very proud of Bengal, your region, but you can still be a very proud Indian nationalist at the
same time. All of this of course has to flower in the garden of internationalism.

I know that Shri Anurag Thakur tried to quote Netaji Subash Chandra Bose even though he confused the two great Bengali luminaries, Netaji
and Rabindranath Tagore, the patriot and the poet. When I said that the nationalism that they represent is narrow, selfish and arrogant, I was, in
fact, quoting from Netaji Subhash Chandra Bose. He spent a number of years in exile from 1933 to 1936 in Europe. As he was leaving and coming
back to India to be imprisoned here, he pointed out that the new German nationalism that he had witnessed in Europe was narrow, selfish and
arrogant.

Then, in 1937 when Japan invaded China and at that time the Indian National Congress sent a medical mission to China, at that time too Netaji
Subhash Chandra Bose said that we must pursue national fulfilment in every direction, but not at the cost of imperialism, and not at the price of self-
aggrandisement. So, we must understand that nationalism can have a liberating aspect. That is what inspired generations of our freedom fighters.
But nationalism in its narrow form can also be extremely oppressive. This is a topic and a concept on which we ought to be able to have healthy
debates.

The President speaking to us yesterday pointed out that this Government is trying to repeal many obsolete laws. There are many colonial era laws
that need to be done away with from our Statute Book. I venture to suggest that the law on sedition is one of them. This was a law that was
deployed to persecute our freedom fighters. We ought to be able to have a discussion with our children, with our students, with our youth. We ought
not to be subjecting them to trumped up charges of sedition based on very dubious evidence, based on morphed visual evidence. We ought not to be
doing this to our students and to our youth today.

I have said what I have wanted to because it is not always necessary to make a long speech in order to stand for academic freedom. Free our
universities, free our students, let our youth dream a glorious future for our country. I have mentioned that Tagore wrote this beautiful little book on

nationalism. At the end of the book he printed an English rendering of a Bengali poem that he had composed on the last day of the 19t century. It
says:

"The last Sun of the century sets amidst the blood-red clouds of the West and the whirlwind of hatred. The naked passion of self-love of



nations, in its drunken delirium of greed, is dancing to the clash of steel and the howling verses of vengeance. Keep watch India. Let
your crown be of humility, your freedom the freedom of the soul. Build God's throne daily upon the ample bareness of your poverty. And
know that what is huge is not great and pride is not everlasting."

From this poem, I would like to simply underline three phrases. Let us not be deluded by the naked passion of self-love of nations, let our freedom be
the freedom of the soul and let us remember the admonition of the great sentinel that what is huge is not great and pride is not everlasting.

Thank you very much.

SHRI TATHAGATA SATPATHY (DHENKANAL): I am a troubled man today because as Members of the highest temple of democracy we are supposed
to be giving solutions to the people of this country.

But we see the impatience; we see the carelessness; we see the arrogance; and we see their attitude of one sidedness. When this whole nation is
watching us that what solutions do these leaders put up before the nation during these discussions, these very delicate discussions, concerning the
youth, concerning the democracy, concerning terrorism. Here, we are a bunch of people shouting and screaming at each other, and unable to
actually address the real problems. It is sad, and while sitting here, and patiently listening to all sides, I am heartbroken to say that the youth of this
country does not deserve us. We are the most undeserving set of people to be in this House today.

We were supposed to carry out this discussion tomorrow, Madam. I do not know what was the great hurry of mudslinging from both sides. One side
demands, and the other side accepts that we had to move it earlier. I am not interested in taking sides with any of these Parties. I am interested to
hear, and I wish to sit till the end of these discussions to hear who has a word of solace, who proves that he or she has a point of solution to the
problems that the nation is facing today.

Is it only votes that matter? Is it only us and them? Are we not simplifying matters by breaking the country up into two parts — us and them?
If you love your country, you love me. If you don't love me, you don't love the country. So by dividing the country in this manner, we are creating a
bunch of people whose petty, political ambitions are to be assuaged, are to be satisfied at the cost, a heavy cost to the country. I would like to
quote Voltaire, who said: "I disapprove of what you say, but I will defend to the death your right to say it."

The Government refused the help of the Pakistan army. They said that they have easier access to Siachen; they will reach our post quicker;
and they will save our soldiers. The Government refused. And for six days, the young men of our Army were under 25 feet of snow. There was one
braveheart — that is the word being used — one brave soldier with tenacity and love for his motherland, who survived. He was brought to the
hospital. Then I do not know whom amongst us he saw, that he gave up his last breathe. It is sad for this nation that we are not able to recognise
these brave people.

I am not standing up to glorify Afzal Guru. I believe in democracy honestly. I believe that modern human intellect till the 215t century has not,
as yet, thrown up any better system of governance if we see across the world any better system of governance than democracy. I know; we all
know; we are all parts, a little molecules in this whole system. We all know that there are lots of discrepancies, lots of shortcomings and
disappointments. Even we are disappointed with ourselves, with our own performances.

But yet, we all recognize that today modern man has not yet evolved and brought about a better system of governance than demacracy. So,
when you have a scoundrel by the name of Afzal Guru who dares to come and attack this temple which is sacrosanct, there can be but killings and
there can only be hanging which is the result that we saw. The very system that he wanted to destroy, that system allowed him to breathe for 11
years, 1 month and 11 days after he was nabbed for this dastardly attack. That very system allowed him to go on appeal from one court to the other
court till the Supreme Court; that democracy allowed him to go on a clemency petition to the President which also elongated his lifespan. The man
that scoundrel did not have that much of understanding how great this system is and the Parliament is. There should be no mercy shown for people
of that level. Absolutely I am certain about that. Yet, there are those amongst us who glorify a person like Afzal Guru and, directly or indirectly, they
are willing to stand shoulder to shoulder with those very people who say that we want to break up this country. ...(Interruptions) Hang on, please
wait, have patience, it is coming. ...(Interruptions) They have no shame to align themselves and go to the university. Unfortunately Sir, you, your
Government, have shut down the water supply for the last six days. ...(Interruptions) You have stopped water supply to the JNU Campus.
... Interruptions) Don't say no; you are aware of it, don't say no. ...(Interruptions)

Madam, I would like to bring back the discussion on track. In this whole pell-mell of confusion, in our desperateness to politicize on one side Rohit
Vemula issue, nobody said that whether he is Backward or whether he is Scheduled Caste or Dalit or an Upper Caste Brahmin, that does not matter,
he was a young man of India. Nobody is bothered about that because these people want to politicize on that and those people, sitting there, they
want to politicize on the 'us and them' issue and, so nobody is better Madam. They are all on equal footing. We lost sight of this critical anti-India
movement because you lost sight, you forgot that trying to propagate, trying to help a bunch of students with political ambitions, a bunch of non-
students who entered the university premises, trying to support their political ambitions, you lost track of the greater picture as to how, within a
campus, an anti-India movement is being built up, a campus that is funded by the tax-payer of this country.

Then, on the other hand, if you look at the very country that they were idolizing and now you are idolizing, the US, if you look back, a couple of
months ago, in the University of Missouri, the African-American students, the coloured students, in that university raised slogans against the US and
the words that they used were 'discreet racism', how their faculty, their fellow students, everybody was a racist and how they were punished for
that. It has happened in the US and the Government tolerated it. It spread throughout many universities. The Government there tolerated and
handled it with kid gloves. This problem in the JNU could have been handled better. This is not the first year that they are doing it. After the hanging



in 2014 of Afzal Guru, in 2015 also a similar documentary screening, a similar discussion was held in the JNU. But at that time, this bunch of young
people who are now for some political recognition, they did not exist in the JNU. The so-called Leftists who raised slogans against India, they were
present. And because they were larger in number, there was nothing that the Government could do. But this time through, when a small, little spider
went up and got one single post, then the Government got worried and then the Government suddenly thought of nationalism. So, when I think of
nationalism, I remember Benito Mussolini, Italy; I remember Adolf Hitler and his national socialists. That is nationalism for me. But if you ask me, as
an Indian, I am a patriot. I love my country. But then I cannot ask you or anybody else that if you love your country, you love me. I have no rights for
that. Nobody owns this country. This country is owned by all of us. All of us are temporary; all of us are here for a short while; but this country is for
all of us.

When frauds, dressed as lawyers, attacked students, beat up professors, beat up journalists, the police — the face of the Union Government because
this was Delhi Police — stood as a mute spectator. Today, that is why, because of your mal-intentions, people are questioning your veracity, your
honesty. It is not because you are Indians; nobody questions you on that front. Nobody questions your love for the country. But people question your
intentions.

The educated in India is now in double minds and you put them in that situation. They were very clearly in your favour at the initial stages. When
people saw those doctored television broadcasts, they all supported you. But your actions damaged your own cause. The way the police was seen
standing as mute spectator, the way that the Commissioner started speaking, the way the hon. Home Minister started quoting tweets of all things,
tweets are gossips and your label somebody as a terrorist because of some tweets. Terrorism is something that is punishable by death. So when you
made these mistakes, you turned the country upside down, you confused those same people who wanted to support you, please remember that
these acts of yours have created a severe loss of confidence on the establishment amongst the youth and the students.

I would also request you to remember that the Government or the system of governance should welcome criticism. When your faults are thrown up
at your face, you have an opportunity to rectify it. When you shy away from looking at your own faults, you do not realise what is happening till 2019
hits you from the head. Then it will be too late. This country needs action now, not police action. You cannot deal with this country, with the
students of this country, with the youths of this country by beating them up with goons, black shirts, grey shirts, the Schutzstaffeln and the police.
You have to deal with them as a civilized society and a civilized Government.

Madam, I will speak just a few more words. Unfortunately, we are all aware that the story does not end here. The story, actually, starts here. How
does it start? Where lies the problem? It is not so much Afzal Guru who actually bothers you. Let me be very honest. That 'us' and 'them' divide,
khaki or non-khaki, that also does not really bother you. You are in seat of power. What bothers you is the appalling economic system in this country
and the appalling economic situation in this country. Your banks have collapsed. The Rupee is dipping 6.6 per cent in a few days time. On February

23 it was Rs. 68 to a Dollar. By yesterday, it had reached Rs. 70 to a Dollar.

I also love travelling abroad. Given an opportunity, I would travel any time. But despite that I keep in touch with my country, with my State and with
my constituency. I do not forget my nation when I travel abroad. The State Bank's record is damned by the Punjab National Bank. The Punjab
National Bank's NPAs have been outdone by the Bank of Baroda's NPAs. If we see bank-by-bank, it is not bank nationalisation that is to blame, it is
the present day administration that is to blame.

HON. SPEAKER: Please conclude now.
...(Interruptions)

SHRI TATHAGATA SATPATHY : I would beseech your attention Madam. A Bench headed by the Chief Justice of India in the Supreme Court recently
asked the Government lawyer. I am quoting the Chief Justice's words:

"People are owing thousands of crore to the public banksa€| it is a big fraud. Top ten public sector banks have written off Rs. 40,000
crore alone in 2015. It is all there in newspaper reports. Public financial institutions are lending money despite knowing no
returnsa€| What are you doing about it? "

So, this is a kind of situation. ...( Interruptions) This is not a tweet. This is from the Supreme Court. ...(Interruptions)
HON. SPEAKER: Tathagata Satpathy ji, conclude your speech now.
...(Interruptions)

SHRI TATHAGATA SATPATHY : Yes. These economic mishandlings, the total callousness and the total inaptness of this Government has
disillusioned the youth of this country, has disillusioned the students of this country. They do not think the future of this nation is safe in the hands of
these people or those people. They throw them out. Now, they are waiting for their opportunity to deal with them. The country is under dire
economic stress. The Government should make their citizens honestly aware of what their responsibilities are. You cannot hide under the fuel excise.
Just because the petrol prices are low, you are making some money out of it. That is a temporary benefit. Eventually, when this boomer ends, you
may not be around but the country will be around.

I would suggest that the time has come that the Government of the day comes clean and tells the people what the situation is. Let us not hide
behind smoke screens of agitations for reservations and student troubles. All those are the things of the past which these people used and failed. Let
us not replicate their moves. Find new ways. Be honest with the citizens. Come out clean and tell the citizens what you expect from them. Thank
you.
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HON. SPEAKER: Now, Dr. Ravindra Babu. You take only three minutes and not more than that, please.

DR. RAVINDRA BABU (AMALAPURAM): Hon. Speaker Madam, thank you for giving me this opportunity.

Madam, this most unfortunate incident happened in Hyderabad Central University leading to the death of a Dalit scholar who has reached the top
position of Ph.D and he committed suicide. We have totally forgotten the issue. We have totally forgotten the plight and sorrow of the parents of the
student. What dreams they must have dreamt about him when he was sent to the Central University? We have totally forgotten to pay tributes to
that person and pay any condolence or show any sympathy to his parents. That is the most unfortunate incident that happened in the Hyderabad
Central University.

Coming to Jawaharlal Nehru University, there is a popular saying about Jawaharlal Nehru University that whatever JNU thinks today, India thinks
tomorrow. JNU is known as the most intellectual hub....(Interruptions)

SHRI KALYAN BANERJEE : What West Bengal thinks today, India thinks tomorrow.

DR. RAVINDRA BABU : That is fine. That adds to my observation. Therefore, JNU used to be the hub of most of the intellectual discussions and
debates. So many times so many people used to go there, both before and after the election of the Students' Union. There has never been any
acrimonious incident. There used to be a very healthy debate, For the first time after Afzal Guru was hanged, a controversy has arisen, and that too
he had been hanged after following the due process of law for an activity which has been proved beyond doubt. There is no question of any
discussion. There is no question of any postmortem after that. But unnecessarily, there is a controversy which has arisen in the minds of the
students. We, being the elders, being the Parliamentarians and responsible people, instead of understanding the mentality of those students who are
participating, are unnecessarily invoking sedition Act against the students. I think it is too harsh a measure on such an incident. If at all sedition Act
needs to be invoked, there are people as Mr. Tathagata Satpathy mentioned. How many banks, one bank after the other, have declared NPAs?
Everybody is competing. There are economic frauds committed by people who are belittling the country, who are embezzling the country's money
outside, making India emasculated and economically weak. Those are the people who need to be invoked sedition clause and not the students.
Students are very innocent. They are like our children. If there is any wrong understanding; if they are going on a wrong route, we are here to
correct them, bring them on the correct path and tell them that this is what is correct. We cannot do it by punishing them. By punishment, they will
become hardcore criminals. Let us not do that.

Our universities are the centres for excellence. We feel proud of them. IITs, IIMs, JNU, etc. — we are very proud of all our institutions. There has
always been unity in diversity. Ambedkar ji always believed in that. If anybody who criticizes India has to be labelled as anti-national, then Ambedkar
also needs to be labelled as anti-national because he is the one who burnt the Manusmrti book in the public. He denounced Hinduism by saying that
Hinduism has caste discrimination.

We, being a tolerant society in India, we love India, we love the unity in diversity. Let us spread the sprit of nationalism; let us have the nationalism
first. That is why I strongly believe that we should be tolerant for different views expressed by anybody. Ultimately, we are all Indians; we are all
Indians; we are all Indians. Jai Hind! Jai Telgu Desham!

SHRI KONDA VISHWESHWAR REDDY (CHEVELLA): Madam Speaker, thank you for giving me this opportunity. The University of Hyderabad, where
the spark called Rohith Vemula got extinguished, is in Chevella, which is my parliamentary constituency. I am a member of the Court of the
University of Hyderabad. So, I have a few insights. Madam, I would appreciate if you give me two-three minutes extra.

The last letter of Rohith Vemula says:

"Don't get angry on me. I have no complaints with anyone. I have always wanted to be a writer. My birth is a fatal accident. There was
no urgency. But I am always rushing desperate to start a life and I would not be around when you read this letter.”

He was boycotted, his scholarship was withheld and he was suspended. Probably, the country lost another Carl Sagan itself.

Madam, the institutions have become insensitive. Every stakeholder in an institution is important — the students, the teachers, the staff, the parents



and the local society, the local community where the University is, as well as the Central Government and the HRD Minister. But I think the
behaviour of the Vice Chancellor (VC) and the administration now in this Government as well as the VCs in the past Government — I had the
opportunity to interact with three other VCs in the past Government — is same. Regardless of the Government the VCs of Central Universities say
they are accountable for nobody except the Ministry in Delhi. I think that has to change.

Madam, in the same constituency next to Hyderabad University there is the Indian School of Business. Some of the Universities in India and abroad
go out of the way to involve local communities, take opinion and integrate themselves with the culture and become sensitive to the issues. That is
not happening. We are not even doing the mandatory.

On 4t December, we got a two month's notice, that is, one month's notice in November saying that 4t December we will have a Court meeting of
the University of Hyderabad. I and two other MPs are members of that and we requested for it to be postponed. They would not even answer. We
requested it because the Parliament Session was going on. If they are not sensitive to us and the local community, I doubt, they will be sensitive to
the students. We did not even get a written letter.

The autonomy of the institutions is being destroyed and that is the main culprit. Like I said, it was happening in the previous Government. The
appointments to the boards are made without proper feedback and it is only the elitists who are in the administration. But I think that those
allegations are true. If you look at the senior most officers from the VC onwards, they are all elitists and I think they have lost touch with the
students.

Madam, we have heard of many adventure tourisms, we have heard of medical tourism, we have heard of culture tourism. But we invented a new
thing. It is called 'political tourism'. The hub of political tourism was my constituency. Every party of every kind, especially those who are against the
Ruling Party have made it a political tourism destination. Do we need to politicize this issue? I, being in the centre of the house, have the benefit of
speaking objectively.

This is not the first suicide. There were nine other suicides, including the ones committed by Senthil Kumar and Raju in the same university, Balraj
and so on. Why is this happening now? It is because of political opportunism. I would not want to blame this side of the House or that side of the
House. I would blame equally both of them. They are not focussing on the solution and the diary. The issue is being politicised.

Madam, at the same time, we had the elections to the Municipal Corporation of Hyderabad which were held ten days later. Being in my constituency
— our political rivals and friends in the Parliament are here — it was a great opportunity for us to politicise that incident, but our Chief Minister, Shri
K. Chandrasekhar Rao, emphatically told that 'being your constituency, you go there once, but do not sit in the dharna and never talk about it in the
GHMC elections.' We have swept Telangana. If there was an Achilles' heel for our party, it was Hyderabad. Despite it being so important for us to
win, our Chief Minister and our leader, Shri K. Chandrasekhar Rao, had emphatically mentioned to us not to politicise it. Not once did we broach this
issue. That was the constituency where we had zero corporators and now we have 100 per cent of the corporators without politicising this issue. We
have won 100 per cent of the corporators there. That is the statesmanship that we require. That is what we require from both sides of the House.
On the issue of the impending GST Bill, we also need some bipartisanship.

Every once in a while we have to confront these issues. There are various causes and reasons attributed to Rohit Vemula's case —
nationalism, casteism, dalit issue, secularism etc. Just as secularism cannot be the patent right of the Congress, nationalism cannot be the patent
right of the BIP. I think, being in the centre of the House - as they say that when two elephants fight, it is the grass that suffers — I would say that
we are not the grass; we are the voice of the country. I think, that is very important that we understand what is required and that bipartisanship
system is required.

Madam, in some demacratic countries, for chewing gums, “they are caned in public. In other democratic and developed countries, for saying
'lotless' and 'Yakub Memon should not be jailed or hanged', they would have gone to rendition camps, but our level of tolerance should be much
higher.

Madam, I think, both my friends, Shri Anurag and Shri Scindia, raised the word go)él, dftvor Sorgldl gany oot 3 & ol & We do not have
sedition laws. The closest is Section 124A. There are two solutions. One is autonomy of the institutions. Secondly, we should have laws which are
not ambiguous. The closest to sedition laws is Section 124A where the subjective words which can be interpreted any which way they want are
hatred and things like that. We should have definitive laws. Hopefully, in the coming sessions, we make definitive laws.

Lastly, it was Carl Sagan who said that we make our world significant by the courage of our questions and the depth of the answers. Rohit
Vemula has asked us a question and we need to find the courage and the wisdom to find the solution.

Thank you.
HON. SPEAKER: Now, Shri M.B. Rajesh will speak.
You have only three minutes to speak. I am giving you one minute more from my side.
SHRI M.B. RAJESH (PALAKKAD): Madam, please give me ten minutes.

HON. SPEAKER: No. Sorry.

SHRI M.B. RAJESH (PALAKKAD): Madam, we are discussing this important issue at a time when the campuses across the country are boiling in an
unprecedented outrage and protest. Tens of thousands of students are coming out on the streets to fight an undeclared emergency imposed by the
Government against the universities and campuses.



Madam Speaker, two incidents have shaken the conscience of the entire nation. One is a suicide. It is, in fact, an institutional killing of Rohit Vemula,
a brilliant student who wanted to become another Carl Sagan. He belonged to Hyderabad Central University. The second incident is of sending
Kanhaiya Kumar, the elected President of JNUSU, to jail.

Rohith Vemula is a Dalit student and Kanhaiya Kumar belongs to an extremely poor family whose mother is an Anganwadi teacher and whose
family is surviving on a meagre income of Rs. 3,500 per month. What does it mean? This means that they do not want Dalits and deprived sections
of students / youth belonging to Dalits and deprived sections to be in Universities. Eklavyas continue to lose their thumbs. This is continuously

happening.

Rohith Vemula was suspended due to continuous pressure exerted by two Union Ministers and when the Union Ministers sent 8 letters in a
period of three months and when the Vice-Chancellor refused to take action against Rohith Vemula, a brilliant student, then they removed the Vice-
Chancellor and a stooge was appointed in the Chair of Vice-Chancellor and he took action against Rohith Vemula. Unable to withstand the pressure
that brilliant student ended his life by committing suicide. Hence, I said that this is not merely a suicide, but it is an institutional murder.

Yesterday, I saw his mother and brother. They were in Delhi. Have you done justice to that family? Have you done justice to his mother? She
has sought justice and she came to Delhi seeking justice. You have not done justice, but not only that you have added salt to the wounds by making
insulting statements against Rohith Vemula. Even the Union Ministers have made insulting statements against Rohith Vemula.

Now, they are targeting JNU, and even before JNU they targeted IIT, Chennai — a small debating forum called Ambedkar Periyar Study Circle.
It was targeted; Delhi, IIT was targeted; and Pune, FTII was targeted. The students of FTII were accused as drug addicts and anarchists. The
students of Chennai, IIT were accused as extremists. So, everybody who questions / challenges their ideological hegemony is being branded either
as anti-national or drug addicts and anarchists. This is happening in our country.

JNU has always been their prime target. They wanted to appoint one of their close man as Vice-Chancellor or Chancellor whatever it is, but
they could not do it. Now, they are branding an entire University as anti-national. Which is this University? It is a University, which has made
immense contributions to all walks of our nation's life. Your Foreign Secretary is an alumnus of JNU and at least four dozen Government Secretaries
under this Government ...(Interruptions)

SHRI K.C. VENUGOPAL: It includes their own Minister.
SHRI M.B. RAJESH : Yes, but I do not want to name that Minister.

Anyway, more than four dozen Government Secretaries are alumnus of JNU. ...( Inferruptions) Even the man who is steering the 'Make in India' is
also from JNU; the Chief of Anti-Terrorist Division of RAW; and your CBI, Director are all from JNU.

HON. SPEAKER: Now, conclude your speech. There are so many people from that University.
...(Interruptions)
SHRI M.B. RAJESH: Madam, we were targeted by them. Now, we have to counter it.

Pawan Kumar, who laid his life bravely fighting the terrorists in Jammu and Kashmir recently, is also an alumnus from JNU. How can you brand such
a prestigious University as centre of anti-nationals?

HON. SPEAKER: The University is not anti-national, but some persons may be. Please conclude now.

SHRI M.B. RAJESH : Do they have an iota of evidence to brand a University as a centre of anti-nationals and put the President of JNUSU behind bars?
Yes, I can tell you that there has been fabrication of evidences and there have been photoshopping. In just a single week, there were four instances
of photoshopping and fabrication of evidences.

The first was the so-called tweet which turned out to be a fake tweet, and the Home Minister was quick to believe what the Lashkar-e-Toiba leader
has said and he accused them of having terror links. What is the credibility of the Home Minister then? Secondly, there was photo-shopping of a
photo of Kanhaiya Kumar with the background of a divided map of India. That was also photoshopped. There was a morphed video. Have you got
any answers? Can you tell us who conspired to fabricate such a video? Who are the beneficiaries of that video? On the basis of a morphed video, you
are putting a promising student leader and an elected President of the Students Union behind the bars. There was again another fabrication. The
National Human Rights Commission told us that a statement was fabricated -- the Police forced Kanhaiya Kumar to make a statement. So, there
were these four instances of fabrication of evidences in a single week. Now, you are accusing all students as anti-nationals. ...(Interruptions) I can
give you a lot of such instances. ...(Interruptions)

THE MINISTER OF URBAN DEVELOPMENT, MINISTER OF HOUSING AND URBAN POVERTY ALLEVIATION AND MINISTER OF PARLIAMENTARY
AFFAIRS (SHRI M. VENKAIAH NAIDU): Mr. Rajesh, who said it? We have our own students in the University. You are an educated man.
...( Interruptions)

SHRI M.B. RAJESH: I am talking about JNU.

SHRI M. VENKAIAH NAIDU: Can you yield for a minute? Nobody can brand the entire University or all the students as anti-nationals. People who
have put up a poster and held an event called "The Country Without A Post Office". It means, o fremsft ordf 2, Yo Wecz ye am fven) 32 ferzan 3,
"Against the Brahminical cannibal collective conscience; against the judicial murder of Afzal Guru and Magbool Bhat; in solidarity with the struggle of
the Kashmiri people for their democratic right for self-determination.” This is what the poster says. People are saying that this is anti-national. Why
are you sympathising with those people? You are not an anti-national. Nobody called you an anti-national. Nobody can give a certificate as to
whether one is a nationalist or an anti-national. You are trying to take cover under the students. Students are nationalists. Some fellows, who have
been inspired by the Maoist ideology, are trying to mislead them, misguide them and put them into difficulties. That is the situation.



Nobody can say anything against the Jawaharlal Nehru University. It is a great University. We want that University to flourish from where great
people have come. However, some people are now doing these things. Please do not try to divert the attention. Nobody is indulging in morphing.
Morphing is being done by those people who are involved in the first instance and, subsequently, they have changed their stance. That is the
evidence. Do you want to see the photographs? Everything is there. If any morphed photographs are there, then we can take action against them.
We have the photographs with names, who have participated in the demonstration; who are the persons who were there; and what were the
slogans that they have raised. All these things are on record. Let the University come out with its report. There is an inquiry going on. But do not
make sweeping comments.

You are a very hard-working Party worker and there is nothing wrong in that because so are we. We are also Party workers. But you cannot say
before the House that every student is being branded as an anti-national. No fool on the earth can say such things, I can tell you. Secondly, whether
you are a nationalist or not, people will decide. How can one brand the entire institution as anti-national? We have no such intention. It is a wrong
perception. Please do not try to mislead the people.

SHRI M.B. RAJESH: I am happy that the hon. Minister, Shri Venkaiah Naidu, has clarified the position, but he should advise his own MLAs and leaders
on this. What did your Rajasthan MLA say? I do want to quote him: "sra @1, amuwt fRter @z 23 &, 3mu ot & ary 3 s 33 )" 3 wiee of war One of
your National Secretaries wanted one Member of Parliament to shoot his daughter because she is an anti-national. So, please advise your own
leaders, your own MLAs and MPs on this.

Madam, I am coming to the last aspect. Now, we are also being targeted or branded as anti-nationals. Now, you are creating a divide between
'nationals' and 'anti-nationals', or 'nationalists' or 'anti-nationalists'. We are thankful for giving us an opportunity to expose you. Who are anti-
nationals? I would like to say that we would rather allow our bodies to be cut into pieces than allowing the country to be cut into pieces.

We have bravely fought throughout these years in Kashmir, in Assam, in Punjab. We have fought the extremists and terrorists in Kashmir. Many of
our comrades have become martyrs. Hundreds of our comrades have become martyrs fighting extremists in Punjab. ...(Inferruptions)

HON. SPEAKER: Please conclude.

SHRI M.B. RAJESH: This is an important and emotional issue. Many of our comrades have become martyrs fighting Khalistan extremists in Punjab, in
Assam. We have got a glorious history of freedom struggle. Harkishan Singh Surjeet, the legendary communist leader, at the age of 16 years, braving
the bullets of British, hoisted the National Flag, the Tricolour in Hoshiarpur Collectorate. The British Government had put a prize of Rs. 50,000 on the
head of Shri EMS Namboodaripad during the freedom struggle. Shri A.K. Gopalan was the first Leader of Opposition. He was still in jail when the

country attained Independence on 15t" August, 1947. That is the legacy of the Left; that is the legacy of the Communists. Our legacy is that of
Bhagat Singh, Sukhdev, Chandrashekhar Azad, Raj Guru and Kishori Lal were with us. ...(Interruptions)

HON. SPEAKER: Now, Shri Varaprasad Rao.
Now you have to conclude.
...(Interruptions)

SHRI M.B. RAJESH: What is your tradition? I do not want to create any problems here, ...(Inferruptions) Can you give me a single
name....(Interruptions) who had not sought clemancy from the British... (Interruptions)

HON. SPEAKER: Now conclude. I am sorry.
Shri Varaprasad Rao.
...(Interruptions)
HON. SPEAKER: I have taken his name. Now, nothing will go on record.
...(Interruptions) 3€; «
HON. SPEAKER: It is all right. I am sorry.

...(Interruptions)

SHRI VARAPRASAD RAO VELAGAPALLI (TIRUPATI): Madam Speaker, I thank you very much for giving me this opportunity. I also thank my Party
and my leader Shri Jaganmohan Reddy. I wish that the discussion should have been made into two parts. You are very kind to repeatedly say that
this issue is extremely sensitive. But what happened in Hyderabad is altogether a different one. It is based on the caste whereas in JNU it is on the
national issue. So, altogether these are two different issues.

I would like to stress on what happened in Hyderabad. As many people said Rohith Vemula was literally driven to commit a suicide. Let us see the
reasons as to how it happened. I would also request the Government here to ensure that such things should not happen at least in future. He was
selected on merit. He was one of the brightest boys. He has come from a very poor family, a da/it family where his father had deserted his wife, that
is, his mother. They were living in poverty. The Vice Chancellor, Shri Appa Rao — let me quote it because it is an open secret — had earlier a bad



history. As the Warden, he had suspended several dalit students from the mess. The second person who is involved in the suspension here is Shri
Vipin Shrivastava, who is the Chairman of the Executive Council. He also had a bad history as far as dalits are concerned. When this person was the
Dean of the Physics Department, he did not allow or did not allocate for one or two years a RhD guide to a dalit student Senthil Kumar. As a resuilt,
he also had committed suicide. This time the same person Shri Vipin Shrivastava was the person for suspending these students.

The Hyderabad University since its inception from 1972 or 1973 - I repeatedly request the hon. Minister of HRD -- that there is not a single
representative of the dalit in the Executive Council which decides the policy. Please listen, we have the right to speak here. ...(Interruptions)

Madam, the problems of SC people are extremely peculiar. We have been suppressed for centuries, we are poor people and poverty is the common
thread for all of us, we do not have any social status, we do not have any political power. Therefore, the Government on its own should provide that
security for us so that such things do not happen again.

Hon. Central Minister who is stationed in Hyderabad is an extremely graceful person, there is no doubt about that. He is a very seasoned politician.
In his innocuous letters he used certain words that suspension is a small punishment. But he forgot that behind the suspension, the issue is very
serious. For six months he was not given the JRF fellowship and there was no money with him to live outside. Living outside the campus costs at
least Rs.15,000 to Rs.20,000. Students were barred from the library. Where would they go? And where would they go when the mess is closed for
them? And hon. Minister says that suspension is a small punishment. Yes, it is so in normal cases. But when it comes to dalits, it is a question of
their life. Therefore, before Ministers act in such a way, they should kindly take the backgrounds of the dalits into consideration.

And, definitely there is involvement of RSS here. ...(Interryptions) Kindly listen to me. This information is in the papers. There is nothing secret here.
Every political party has its own student political wing. For example, when I studied in 1973, the hon. Minister Mr. Venkaiah Naidu, who is sitting
here, was our leader for ABVP. We had never witnessed such kind of incidents. It was purely student versus student and union versus union kind of
thing. There was no political interference at any time. Therefore, the Government should keep in mind that when students fight it is after all a storm
in the cup. Why should the Government react? If the JNU students had pasted some posters out of sympathy for Jammu and Kashmir, not in favour
of Afzal Guru or anybody, it is ...( Interruptions) Listen. Let us get back to the history. Repeatedly we have betrayed them. Wherever there is a
majority of the Muslims, we are supposed to give it to the other side. We have not given it. Thereafter we have promised a referendum and we have
not done it. Therefore, some students, I am not supporting it, kindly listen, €|

Madam, universities have a certain freedom of expression. The students have their rights. Why should we react to that? Why should the Government
react to that? After all it is ABVP vs FSI or some other union or Maoists and we should leave it to them. Therefore, I repeatedly request that
Government should not involve itself in issues like this.

I would request the hon. Minister of HRD to kindly look into the dalits issue in a different manner. I request her to see that a dalit
representative is put up on Executive Councils where there is none now.

HON. SPEAKER : Please conclude now.
SHRI VARAPRASAD RAO VELAGAPALLI : Madam, one last point. This is extremely important. We are not speaking on political grounds.

Now the Government has announced a judicial probe into the incident. The Government should see that at least such things are not repeated.
A pucca machinery should be put in place whereby dalits and the weaker sections could be protected in the long run.

Thank you very much.
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SHRI M. VENKAIAH NAIDU: Madam, before the Minister respond to some of the issues, as an individual I am so disappointed that some people are
trying to divert both the main issues and trying to make some sort of political points against each other.

The first point is, Madam, what happened in Hyderabad University, Rohith Vemula incident is unfortunate, condemnable and the Government has
appointed an Inguiry Committee to get into this entire gambit and come out with its findings. If anyone has got any other issue they should also refer
it to the Committee and the Committee can go into that....(Interruptions)

The point which I want to bring to the notice of the House is, because I also have some connection with the city, in the Hyderabad University, Shri
Jagdish Prasad Yadav, Ashima Dhawan, MSc Biotechnology, from backward class, died. Senthil Kumar, Ph.D student, Scheduled Caste, died. Keshava
Charry, M.Phil, OBC, died. Balaraju, OBCA€|

PROF. SAUGATA ROY : Did all of them commit suicide?

SHRI M. VENKAIAH NAIDU: Yes, they committed suicide. I am trying to raise a serious issue. Try to bear with me. I am just coming to that, Sir. In
the Hyderabad University itself so far 12 students have committed suicides and they belonged to weaker sections, poorer sections. This is happening
since long from 2006, 2007, 2008, 2010, 2011, 2012, 2013, 2014 to 2016.

So we have to understand the background as to why these things are happening. Why are social disharmony and discrimination there in the seat of
learning? Who is responsible for this? Should the society in general not ponder over this subject and then come to some conclusion? Should the
academic community and particularly the administration of the Universities not ponder over this issue and come to some conclusion? Then the



political leadership of the country are trying to make it a political issue and trying to tar somebody as pro-Dalit or anti-Dalit and score a political
point is not good. As Mr. Chirag was saying, some are making it a political yatra and then going there and getting garlanded also. Somebody died
there and how can anybody has a garland, I am not able to understand. Why I am saying this? We are trying to divert the attention from the main
issue.

The main issue is, what the circumstances are which are forcing the students to commit suicide. That is the issue which has to be focussed. I
only hope that the inquiry which has been ordered and the academic community in general will come out with solutions. Some people have
mentioned not only in this University but in different Universities also, he gave a number. I am not going into that. That is one issue. All of us, should
really feel ashamed if there is a social discrimination and on the basis of which such things are happening.

Secondly, what has happened there also and what sort of slogans were given, that also should be understood. It has nothing to do with Rohit. The
slogans were — Yagoob Memon, festival to commemorate, etc. The clashes were happening there. The Universities are meant for academic
excellence, pursuance of studies, perusal of Ph.Ds. or not meant for such festivals and fight among people. Should we keep quiet and say that they
are free and is Independent India we should allow such things to happen? This is the point I wanted to raise before this House.

Thirdly, today we are discussing about JNU. As I told you earlier, nobody is saying that JNU is anti-national. But definitely certain anti-national
activities are happening at the behest of an organisation which is allied with Maoists. It is because the Maoist Organisation, PDSU and RSU are
banned and as they are banned, they have taken a new avatar and then acting as Democratic Students Union. In the name of Democratic Students
Union, they are doing such things. My blood is boiling. I do not know why other people are not getting agitated on this issue. I am happy that Tariq
Anwarji has just now said that nobody can condone those slogans and those utterances. I had thought that the entire House would speak with one
voice which would have sent a good signal. But if you speak in different terms and try to justify that and then try to connect it to dissent, then you
are sending a wrong signal to encourage such tendencies and divisive tendencies among the students,

I am not going into the details of what is happening. The heading of the poster says: ‘A country without a post office’. Is India without post office?
The entire world is looking towards India under the great leadership of Shri Narendra Modiji today. The world wants to invest in India. I am a
Minister of Urban Development and I can tell you that 36 countries have approached me in the recent past saying that they want to invest in India
because this is the best place and also it is a hope for investment. That is the mood. The world is respecting India and some people are putting up
posters saying: 'A country without a post office’, 'against the judicial killing of Afzal Guru and Magbool Bhatt, in solidarity with the struggle of
Kashmiri people, etc.'

I would like to say to my friends from Congress to please discuss this quietly and clarify your position also. That will be useful to you in the long
term. We may score political points against each other. Jyotiraditya said something and Anurag has to counter it. What I am asking is, should we not
speak with one voice and condemn this action. The programme was 'Join us for a cultural evening'. A permission was sought from the University.
The permission was given because initially this Afzal Guru and other things were not there. Some cultural programme goes on and frarz-sierer &err 2ae
2 Srear.g, 3 That has been the practice of that University and that is speciality of that University also. We have no problem on that count. Let the
best thing come out of that vichaar manthan. When the University came to know of this at 3 o'clock, as per our information, the University withdrew
the permission because the backdrop which was put there was about Afzal Guru, Magbool Bhatt, etc. This happened on 9 February. The
permission was withdrawn but these people went ahead without permission and started raising all these slogans and making all these speeches.

18.00 hours

It is unfortunate that some of my colleagues without knowing what is happening there, what is the purpose, who are the organisers, what is their
intention, what is their background had joined there and expressed solidarity with those students. What is the solidarity? I can understand that after
the arrest of Kanhaiya one can debate whether sedition charges against him should be there or not. I will come to that a little later I am not
defending it. I am not defending it either way. My point is that instead of knowing the background as to what has happened and what has been
happening over the years, some people went there and expressed solidarity and then tried to make it as a battleground to fight against the
Government of India instead of fighting against anti-national forces and instead of nipping it in the bud, some people tried to express solidarity with
those people who are eulogising Afzal Guru. Who is Afzal Guru? I was there in the Parliament that day along with the Home Minister. If he had
succeeded, what would have happened to the hon. Members of Parliament? None of us would have existed that day. We may have belonged to any
Party. Such a fellow who is an anti-national, who is inspired by Pakistan and a person who is involved in this...(Interruptions) This is not the charge
of Venkaiah Naidu. The Sessions Court, the High Court, the Division Bench, the Supreme Court after exhaustive long years of trial have decided on
this case.

HAToTollRT ALALN & Alolofl2l A, B 9ol 3 &) 3P Agel B Az 81 A1 52 Tal BI YT a2l e Adel DI AAA GG ADA &
oKD AlelotiRT AAGA & Sft, @i

SHRI M. VENKAIAH NAIDU: I am under little emotion. Forget about political differences. We have our own differences. Everybody has got his own
emotions but we should not create commotions unnecessarily. We have to check the commotion by controlling our emotion and to put in motion is
our mission. All of us should understand this.

Madam Speaker, what was the slogan given? asmssrer a1 Sit smuet sreRT @t stst 8, &1 321 w1 w3y " What is that adhura kan?? The adhura kam was not
being able to blast the Indian Parliament. That is the work that has been left behind. It is the time that we should remember the great people who
saved all of us, including me and all other colleagues, the senior Members of Parliament — Late Jagdish Prasad Yadav, Security Assistant, Rajya
Sabha Secretariat; he was given Ashok Chakra posthumously, Matwar Singh Negi, Security Assistant, Rajya Sabha Secretariat, Kamlesh Kumari,
Constable, Central Reserve Police Force, Nanak Chand, Assistant Sub-Inspector, Delhi Police, Ram Pal, Assistant Sub-Inspector, Delhi Police, Om
Prakash, Head Constable, Delhi Police, Vijayender Singh, Head Constable, Delhi Police, Ghanshyam, Head Constable, Delhi Police, Deshraj, Gardener,
Central Public Works Department. An ordinary gardener who was working in the Parliament garden, they all come to our rescue. I salute their
memory and the martyrdom they have. It is because of them that we are alive here. These people are saying such things today. Whether they are



guided properly or misguided or whatever it is, some people may say that they are misguided and they are youngsters and all, but I do not think so.
They have been indoctrinated in such a manner that they believe that power comes through the barrel of a gun. That is not acceptable at all. That is
why the Communist Party got separated from the CPI(ML). The CPI has got separated from the CPI(ML). The CPI(ML) had given this slogan and they
are working according to that.

18.04 hours (Shri Hukmdeo Narayan Yadav in the Chair)

So, keeping that in mind, any sympathy with such people like Afzal Guru or Magbool Bhat or Yakub Memon and all is nothing but clear anti-national;
nothing but against the unity, integrity, security and sovereignty of the country. I would not like to take much time. I would like to quote Dr. Bhimrao
Ambedkar because some people have quoted Netaji Subhash Chandra Bose and Rabindranath Tagore citing nationalism. What is nationalism? It is
thinking about the nation; the nation includes people; people includes all caste, communities, religions and sects. This is nationalism. This is my
understanding. If some people have got more knowledge because of their studies in some great universities, I do not know. We have all studied in
street schools because we are ordinary people and the regime at that time did not provide us with such great opportunities. You can use liberal
phrases. Can anybody be liberal with such anti-national activities? Can Indian Parliament be a silent spectator when such things are happening? Is it
not the duty of all the elected representatives from all sides to speak in one voice; to rise in one voice and condemn and segregate the handful of
people and not thousands of people? Double of thousands of people have also held demonstration. ...(Interruptions)You know what is acting. You
have acted for 50 years.

On 25/11/1949, Dr. Ambedkar predicted what is likely to happen. He predicted it in 1949. Speaking in the Constituent Assembly at the time of the
concluding discussion on the Constitution, he said:

"Here I could have ended. But my mind is so full of the future of our Country that I ought to take this occasion to give expression to
some of my reflections thereon. On 26 January 1950, India will be an independent country. What would happen to her
Independence? Will she maintain her Independence or will she lose it again? This is the first thought that comes to my mind. It is
not that India was never an independent country. The point is that she once lost the independence she had. Will she lose it a
second time? It is this thought which makes me most anxious for the future. What perturbs me greatly is the fact that not only has
India once before lost her independence, but she lost it by the infidelity and treachery of some of her own people. In the invasion of
Sind by- Mahommed-Bin-Kasim, the military commanders of King Dahar accepted bribes from the agents of Mohammed-Bin-Kasim
and refused to fight on the side of their King. It was Jaichand who invited Mohammed Ghori to invade India and fight against Prithvi
Raj and promised him the help of himself and the Solanki Kings. When Shivaji was fighting for the liberation of Hindus, the other
Maratha noblemen and the Rajput Kings were fighting the battle on the side of the Moghul Emperors. When the British were trying
to destroy the Sikh Rulers, Gulab Singh, their principal Commander, sat silent and did not help to save the Sikh kingdom. In 1857,

when a large part of India had declared a war of Independence against the British, some stood and watched the event as silent
spectators.

Will history repeat itself? It is this thought which fills me with anxiety. This anxiety is deepened by the realisation of the
fact that in addition to our old enemies in the form of castes and creeds we are going to have many political parties with diverse
and opposing political creeds. Will Indians place the country above their creed or will they place creed above the country? I do not
know. But this much is certain that if the parties place creed above the country, our Independence will be put in jeopardy a second
time and probably be lost forever. This eventuality we must all resolutely guard against. We must be determined to defend our
Independence with the last drop of our blood."

This is what Dr. Babasahib Ambedkar has said. This is what is required to be thought by every Indian, this side or that side, irrespective of party
affiliations. We may have ideological differences. We had and we will have them. In a democracy, differences will be there. But at the end of the day,
as far as the question of integrity and unity of the country is concerned, nobody can compromise, nobody can be lenient, nobody can be soft about
such activities also.

I want to say that we, the Government, feel that we cannot compromise on India's security and safety and also compromise on the sovereignty of
India. India is one. Ideologically we may discuss that your ideology is right and our ideology is wrong. That is for the people to decide as to whose
ideology is wrong and whose ideology is right. But the final point is, India is one country.

Indian Parliament passed a Resolution during the period of Shri Narasimha Rao that not only Jammu and Kashmir but also Occupied Kashmir
(PoK) is also part of India. That is the Resolution passed by the Indian Parliament unanimously, by all the parties.
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... (=)

Madam, I just want to conclude by saying — I am sorry, Madam has converted and Sir has come - please understand the background of what is
happening in universities; what happened in Hyderabad; what happened in Jadavpur. I do not want to repeat that. &€! (Interruptions) I am worried
because Jadavpur is in India. Otherwise, I would not have worried at all. I am worried because I am an Indian. ...(Jnterruptions) What happened in
Jadavpur? What is happening here? ...(Interruptions) West Bengal is not an independent island. It is part of India and it is a pride part of India. What
is happening in Jawaharlal Nehru University? A handful of people, who are in the periphery, who are not in the mainstream are misleading. Some are
misleading and some are being misled. So, try to understand the factual position. Let us try to stand with the nationalist forces and then see to it
that these forces which are trying to weaken India are nipped in the bud. This is the need of the hour This is the call of the nation. If anybody has



got any other view, like the people who are sitting in the studios and making some commentaries sympathizing with Dawood Ibrahim, Afzal Guru, let
them see the public opinion. In the on-line survey also, 99 per cent is on one side and only one per cent is on the other side. This has to be
understood by all. 3€} (Interruptions) Shri Karunakaran, you need not get disturbed. ...(Interruptions) We are handling this situation firmly because it
is a delicate matter. People do not want to enter the university. People do not want to hand over those people. It is the responsibility of people who
are there, who are saying that they do not agree with them, they should identify them. ...(/nterruptions) What happened in Patiala Court is totally
condemnable. Nobody can accept that. Nobody can take law into their own hands, whether it is MLA belonging to this party or that party. That is
totally wrong. There is no second opinion about that. But do not try to divert the attention from the main issue as some people are trying to do.
...(Interruptions) You are talking about our Maharaj. I can talk about hundreds of Maharajas of yours who have made such nonsensical statements
earlier also. So, let us not get into that. He was civil enough to say that day e fezll & 61 @1 P gz ugar 8l dl d 3a® R ¥e @b @l §) ... ()
v 3odiel war &) Action will be taken against people and is being taken. If you have any suggestion and if you have evidence, please come out.

I wish that Shri Kanhaiya Kumar, who is a youngster should have come forward as President of the Students Union saying that, 'Sir, I was not one of
them, but I went there to see. These are the people who were present'. Who were the people present there? It is all open. All these photos are
there. ...(Interruptions) By defending them, you will be offending the national sentiments. ...(Interruptions) Who is innocent? Is Afzal Guru innocent?
Is Maghool Bhat innocent? Is Yakoob Memon innocent? ...( Interruptions) Please remember the sacrifices made by our jawans here, by our security
forces here. Please remember the sacrifice made by Shri Hanumanthappa, Shri Unni from Kerala, and then the sacrifices made by ten soldiers who
were martyred by the Kashmir avalanche recently protecting the nation at extreme weather conditions, like Havaldar Elumalai, S. Kumar, Lance Naik
Hanumanthappa, Shri G. Ganesan and Shri Ramamurthy. If Kashmir is negotiable why should these people go there and sacrifice their lives coming
from that part of the country? That is a question that one should ask to himself. So, please understand. Let us not try to politicize this. Let us confine
to the main issue and then try to speak as one nation as far as anti-national activities are concerned.

Thank you.
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18.23 hours (Hon. Speaker in the Chair)
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students have to leave the hostel within five hours otherwise they will be forcefully removed.
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SHRI C.N. JAYADEVAN (THRISSUR): Hon. Madam Speaker, I am thankful to you for giving me this opportunity to speak on this very important
discussion.

Firstly, I want to say that I am a Member of the Communist Party of India and Kanhaiya Kumar is also a Member of the Communist Party of India. He
is a leader of the All India Students Federation and he is an elected Chairman of the Jawaharlal Nehru University because he believes in the electoral
system. The Maoists do not believe in the electoral system. They say that power grows out of the gun.

Madam, Kanhaiya Kumar is a Member of the Communist Party of India and also a leader of the All India Students Federation. Elections were
conducted and he was elected as the Chairman of the Jawaharlal University and he is my brother.

Now, they have put him behind bars. The main &€|= behind the arrest of Kanhaiya Kumar is the Delhi local MP, who spoke just now. He was
behind it. He is against that Chairman because of his ego. He is not invited to the Jawaharlal Nehru University for discussions, seminars and for
inaugurations. That is his ego. He wants to smash that Chairman, Kanhaiya Kumar.

Madam, Kanhaiya Kumar belongs to a poor family. He belongs to the third generation of a family of Communist in Bihar, who had made
immense sacrifices not only during Freedom Struggle but also continue to fight for people's rights and to defend democracy, secularism and rule of
law. But such a man is, now, behind bars; and he is accused that he is not patriotic.

We heard in Kerala that somebody is selling patriotism in Delhi. Is it in RSS office or is it in ABVP office that patriotism is sold? Is it a
wholesale business or retail business of patriotism?

HON. SPEAKER: All right. Now, Shrimati Anupriya Patel.

SHRI C.N. JAYADEVAN : We communists know what is patriotism. Kanhaiya Kumar knows what is patriotism...( Inferruptions)



HON. SPEAKER: What can I do? You cannot tell the whole story. You have to conclude, now.
... Interruptions)
HON. SPEAKER: Okay, please conclude, now.

SHRI C.N. JAYADEVAN: The internationally reputed Jawaharlal Nehru University has been targeted from the day the BIJP Government came to
power. The BJP and its sister organizations, RSS and ABVP are preparing ground...(Interruptions)

HON. SPEAKER: It is okay. Now, nothing will go on record except the speech of Shrimati Anupriya Patel

...(Interruptions) 3€; *

SHRIMATI ANUPRIYA PATEL (MIRZAPUR): Thank you, Madam Speaker, for giving me this opportunity to speak on this very important debate.

‘gielt & gie wmet B Al e & Jii' very well stated by Scindiaji. But I fail to understand who was he actually referring to — the NDA or the UPA. In
the 10 years of the UPA regime, lots of cases of suicides came up but at that time, my friends from the Congress party, never raised the issue of
caste-based oppression and discrimination in our central universities nor did they, at that point of time, see any such institutional murders, which
they are referring to, happening within our central universities.

Madam, caste-based discrimination and oppression in our central universities is a reality but this has been in existence for a very long time. It is not
something that has come up since the time, the hon. Prime Minister, Shri Narendra Modi has come to power. It has been in existence for many
years; and for much of the period after Independence, it is the Congress party, which has ruled over the country. Had they been so serious and
sensitive about this issue of caste based oppression and discriminations in our central universities, then they would have really created a mechanism
to sensitise our faculty members in the Central Universities to deal with students coming from varied social backgrounds. They would have also
created a legislation to protect the students coming from the marginalized sections of the society from all forms of caste based discrimination and
also they would have made efforts to fill up the backlog of the SC/ST/OBC vacancies in the faculties so that we see a social diversity in the caste
composition of our faculties in the universities. But they never made such an effort. So, this "areft ¥ gier zer ¥ s, zer ¥ i)' applies more to the
Congress Party than to the NDA.

Madam, there has been a lot of hue and cry about sedition.
HON. SPEAKER: Now, please conclude.
SHRIMATI ANUPRIYA PATEL : Madam, please let me speak. This is a very important subject in which I want to speak. I will finish in two minutes.

According to the Supreme Court, 'mere criticism of the Government or comments on the administration, however, vigorous or pungent or even ill-
informed does not constitute sedition’. The question then automatically comes to my mind is this. Are we confusing Indian Government with India as
a nation? It is because the kind of slogans which were raised in the cultural evening on 9t" February within the JNU campus were not against the
Indian Government. They were clearly against India as rightly pointed out by Anurag Thakur Ji. And, my friend from the Congress Party, Scindia Ji
says that our party strongly condemns these slogans. I do not understand then what was his party Vice-President lending support to, when he went
to visit those students who were raising such anti-national slogans, and you ask, "Is it a crime to follow Ambedkar?" Did Ambedkar any time say that
you have to raise anti-India slogans?

Madam, people here are misinterpreting the fundamental right of freedom to speech and expression. It does not mean that it is an absolute right and
we can raise slogans against our nation. We have to really review our definition and understanding of this fundamental right.

I wish to point out that as far as sedition is concerned, incitement to violence is the essential ingredient of offence of sedition. So, can the
House deny today that the kind of slogans which were raised in the JNU campus were not having the potential of raising and giving rise to violence in
the nation? I think it is up to the court to decide.

SHRI E.T. MOHAMMAD BASHEER (PONNANI): Madam, the universities in the country are really in turmoil, not only in JNU, whether it is Hyderabad
Central University or any other university. But who is responsible for this? That is the question. Venkaiah Naidu Ji was explaining in an elaborate way
that it was the innocence of the Government. But with all the politeness, Madam Speaker, I wish to ask that, then who is responsible for this? I wish
to say that it is the Government and the Government alone is responsible. The Government is responsible for creating such a situation. With all the
politeness, I wish to say that it was the teamwork of two Central Ministers along with the Vice-Chancellor who is having a bad record of Dalit
harassment, ABVP and BIP functionaries there. Because of this teamwork, such a situation, which is shameful for the nation, has been created. I
wish to say that you cannot escape from this sin. What happened there really? The Ministers - I do not want to name any Minister - have shown
undesirable interest in that. You are instrumental in creating all these problems. One Minister wrote a provoking letter to the Central Minister. Who
authorized you to send this kind of letters? You want to encroach the university's autonomy.

HON. SPEAKER: Now, please conclude.
SHRI E.T. MOHAMMAD BASHEER : You are liberal in giving time. I am just concluding.
HON. SPEAKER: I am not liberal today.

SHRI E.T. MOHAMMAD BASHEER : So, they are instrumental for this. They have added fuel to the fire. So, they are responsible for creating such a



situation.

Actually, you have to think about the JNU affair also. JNU is like a volcano. You see, you are saying that the students are anti-nationals. What
is the evidence with you? Depending upon some photographs and some reports, you are branding the brilliant students as anti-nationals.

HON. SPEAKER: Now, you are repeating. Please conclude.
SHRI E.T. MOHAMMAD BASHEER : My case is new. So, what I am saying is, they should not brand the people like this.

Do you think that branding them as anti-nationals is an easy thing as you think? It cannot be tolerated. I would like to tell the Government
that the Government should desist from doing this kind of things. The Government is really doing this. The Government is playing with
fire....(Interruptions)

HON. SPEAKER: Now, Mr. Premachandran. Premachandran Ji, you should also follow the rules.

SHRI N.K. PREMACHANDRAN (KOLLAM): Madam Speaker, thank you very much.

Madam, we are discussing a very serious and sensitive issue regarding nationalism, patriotism and the unity and integrity of our country. I fully
support and endorse the views expressed by the learned colleague in this House, Prof. Sugata Bose, and also I would like to congratulate him for
having made such an exemplary speech in the House, which is raising the standards of debate of this House also.

Madam, the two issues, which I would like to highlight, are the Rohith Vemula case and the detention of Kanhaiya Kumar case. These two incidents
are manifestations of dissatisfaction and unrest among the people of our country. Why is it so? It is because of the political system of governance
that is now prevailing in our country. Due to paucity of time, I am not going into the details. There is a feeling of insecurity among the people,
especially, among the Dalits and Backward Communities of the society as well as there is a feeling of unhappiness and insecurity among the
minorities and also among the free liberal, independent thinking and progressive people. Those who are so secular are also having a feeling that
there is a threat to the secular fabric of our country. That is the political situation prevailing in our country. This is only because of the Government
and because of those who are responsible and holding office in the Government. I am not going to elaborate all the statements made during the last
20 months. This feeling of insecurity and dissatisfaction is because of the action of the Government.

I am not quoting the statement of the Haryana Chief Minister. Those who want to eat beef, go to Pakistan. If BJP fails in Bihar, then firecrackers will
crack in Pakistan. So, you want to divide the country or you want to polarize the population of our country as national and anti-national and pro-
Pakistan and anti-Pakistan. This is there in almost all the issues if you go through so many statements. Then, ban on non-vegetarian foods in the
universities, especially in the IITs. This is only a controversial statement.

Regarding review of reservation policy, now Haryana is burning.
HON. SPEAKER: Now, you please conclude.

SHRI N.K. PREMACHANDRAN: Review of reservation policy by the responsible persons, indiscriminate killing of intellectuals and rationalists,
appointment of BJP loyalists in the Film and Television Institute of India and so many other higher institutionsa€”all these would go to show that
there is a threat to the secular fabric and the minorities, the socially backward Dalit communities are having unrest, unhappiness and dissatisfaction.
That is the main reason why this incident is being discussed.

Madam, Shrimati Anupriya Patel was talking here. Prior to her, Mr. Venkaiah Naidu was also speaking. In 2008, 2009, 2010, 2011, 2012 and 2013
also, there were Dalit suicides. Why has this issue risen up? This issue has risen up now because of this apprehension and because of most of the
statements made by them. So, my point is, the BJP Government has to review the political philosophy and the way they manage the affairs.

How was the Jadavpur University issue managed by the West Bengal Government? They beautifully handled it. It did not become a national or
international issue. Madam Speaker, you may kindly see that now this issue has become an international issue. Who made this as an international
issue?

HON. SPEAKER: Now, you please conclude.
SHRI N.K. PREMACHANDRAN : A university issue and then it is being made as an international issue is only because of that.

My last point is that sedition will never hold good. I will make another point. The Delhi Police Chief, Mr. Bassi is there. What are his speeches? He is
making political policies. I wonder that one fine morning he was saying he would not oppose the bail.

HON. SPEAKER: Please conclude.

SHRI N.K. PREMACHANDRAN: So, my point is that the Government has to correct and review the policy and the system of governance which is
responsible for this situation in this country.

With these words, I conclude. Thank you very much.

HON. SPEAKER: Shri Kodikunnil Suresh, I am allowing you only because Shri Kharge ji has requested me for it. Please do not take more than two
minutes.



SHRI KODIKUNNIL SURESH (MAVELIKKARA): Madam, I am a senior Member, please allow me to speak for five minutes.
HON. SPEAKER: No. I am sorry. I know that you are a senior Member but I am senior to you. Please complete your speech in two minutes only.

SHRI KODIKUNNIL SURESH: Thank you, Madam, for giving me this opportunity to participate in this debate. I would like to remember and honour the

sacrifice of Rohith Vemula, a brilliant dalit student, who had fought for his education rights. This coincides with the 125t birth celebrations of Baba
Sahib Ambedkar and is a disappointing incident that galit and adivasi students are not being considered as an integral part of the nation building.
With various budget cuts and non-transfer of scholarships, the exclusionary processes are being followed in the higher education.

Madam, I will point out two-three important points. I would like to invite the attention of hon. HRD Minister. I am not going into the politics. I am
only placing the issues which our dalit students have been facing in the campus.

Institutions of higher education in India have been affected by perpetuating caste based discrimination in a systemic way. As a result of this,
education experiences for SC and ST students come through great struggles and at times through costs including cost to live. There are many
challenges. The economic conditions of majority of SC and ST students being worse, their accessibility to higher education is restricted. The caste
attitude of the privileged communities such as teachers, administration and peers towards students of marginalised communities is a cause for
majority of dropouts in higher education.

Majority of dalit and adivasistudents come from rural background and lack necessary social capital. They lack awareness about educational
entitlements and government provisions. Even if students are aware of the government provisions, there is a systematic denial from colleges,
universities, UGC and Ministries to access basic entitlements like scholarships, hostel, student support, fee reimbursement, etc. Furthermore,
majority of faculty as well as administrative positions in institutes of higher education which were supposed to be filled by SC and ST candidates
remain vacant even after repeated court orders just because there is a strong resistance from the dominant caste or class in such institutions. There
is a huge gap not just in appointments of faculty and staff, but also a number of seats are vacant in admission of SC and ST students especially in
specialized courses.

Madam, the allocation in respect of higher education for Scheduled Castes Sub-Plan and Tribal Sub-Plan has been cut short by the Ministry of Human
Resource Development. In the previous years, there was a huge amount allocated for spending on the welfare of SC and ST students.

Madam, there is a very strong demand from the dalit as well as adivasi communities. We need a 'Rohith Vemula Act' similar to the 'Nirbhaya Act'.
We request the Government to come up with the Rohith Vemula Act without delay, which may constitute the following things. An anti-discrimination
monitoring authority named as Equity Committee in each and every education institution of the country with equal representation of Scheduled
Castes and Scheduled Tribes in the body which will be responsible for receiving complaints, holding enquiry and ensuring preventive and protective
measures on the complaints of caste and ethnicity based discrimination in educational institutions. ...(Interruptions)

HON. SPEAKER: Mr. Suresh, please conclude. Hon. Minister may give the reply.
SHRI M. VENKAIAH NAIDU: After a long time, my friend Suresh has spoken on some issues. I congratulate him for it....(Interruptions)
HON. SPEAKER: That is why I allowed him to speak.

SHRI KODIKUNNIL SURESH: Thank you very much.

SHRIMATI SMRITI ZUBIN IRANI: Madam Speaker, I rise today after four and a half years as a parliamentarian. I am trying to address a gamut of
issues before me. In my 20 months as a Minister I have served my country, my position and my people without any prejudice. And, those who lay
seize upon my integrity in this very august House need to know the following.

19.00 hours

An idea is created in this country @5 waamsl siquerr #irg 3oid5 udll @t oraa At , SNt s W > At &) awer # o waon aradt § 5 01.05.2014
arwz 23.02.2016 aw 2mnes ameityat & 66,230 Braiyer @Y sidrern @t yra ge afie 521 a@fér 3 dor cemrer 61,892 smrenai wr e fven o aere=mal wr Ao
fepem, 3ot @15 ardl gmt 15 qaenT awn ot &, geert aen sufer &, geer fowrel die &, odior seamw & form sER cem afiz aysEl fret graran eft, Jor 331 oemr @ 3o aw
ugdIe! Wi IR s P llel 9IRIG 3UsRI 35K & ik wad & fp as 2iftrd ot urdf 2, =15 assiifict o) vw seleie sarreric & Faa &) e i 3or1 @ amedl § 5
12.02.2015 @t ww ore & #21 ferzar [ Jordl 2wferzofiu, Befofiu ordf et 26t &) ag w1 wedllz @1 a1, 321 o9l swarel el & i 28 s W g [ i ur Saepich
o3t &) Joras Weilefiu ordl Rrer 24t eft, 3odiol a1z cremedl, vw s W siciel 3 ew o U A oft Sarer &I ot Beilofta wr semer Aol ol Jcer A Jmepn A e
....(wreErer) & 3imer AT el it wadt § R amsr 331 Age 3 @d el of AR cEMR afie war o fver aiffrer A mer amu frfge R 3., (cwrmor)

Sir I am coming to the issue. Have patience. You accuse us of intolerance. Be tolerant. Here is my answer, Sir. I am giving my answer.
...(Interruptions) Or, do I claim to be a victim of my circumstances and say that since I am married to a micro-minority family and since I am a
woman, you disallow me to speak in this House? ...(Inferruptions) Do not, Sir, play your politics with me. Let me give you an answer today that I
have patiently waited for days to give.

=13 wal or oy R aiftor B e amu orara St 2) ... (waenor) 3% ure amoroffer 3G B oft @d ug 3 ) ...(=xmme)
HON. SPEAKER: All of you have taken her name. Now please listen. You will have to.

... Interruptions)



HON. SPEAKER: Please do not do this.
... Interruptions)

oftarcht TRy IRYer SR ¢ wopvier a1 ot A Ut A ARG ol B .. (Rwr) 98 WRRT uId A G F) .. (eor) Rkt R Uy R itz wa R YRR it S
a1 o bt s1we &) et 3 fewEgar & 2er a3l waon ared! § @ sopeer ra Sit ... (craener) &3 #)... (o) ager Sft, s acdl @1 esfiewr @ gfar & at am
Rt ferz v 915t &t & sl & usfhiorar @wardl §)...(auer) Yo oft, @ uuy aea Sft @ ue e Fdt &, Bodi fener 3 - o osfioe aifd, o @R & ase
g @b foen &,... (cuaume) 3ma dar s o ...
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(At this stage, Shrimati Ranjeet Ranjan and some other hon. Members came and sat on the floor near the Table.)

goier 21 oft of #31 U ez @2 war [ R asa aiser ©) s & AR of PR o &)...(couer) 33 asa aiicR & orRlioe 3 st acdl B srrasen
gelt...(rmmer) gopser 21 oft of ASE wal [ 3 oeIRT BRI, .. (Raeer) s#Hor gafier I off 3 o Rl ur Jfmlie siiw dcas o sppyds ). (@) met
a8 Yl Aep2 amuds AR Arft &) v Ragse gopier 2a, vadt, @i widl, 9 Rasas, 2014, 4 Brsaz, 2015, 30 Brsaz, 2015, 6 sacaz, 2015, 20 siacaz, 2015 @t
ue], fordaor e I, ... (wmaemer)

HON. SPEAKER: I have allowed you. Please go to your seats.
...(Interruptions)

oftorcht rarfer aifdror sl 1 19 orasaz, 2015, 6 Seradt, 2016, 2 a1y uey oot Brdgar e ferad mfds and A wivrg widfer A & en Rt i widf ¥ &, Bror 3o B A g
gwifle aiers 3 &, 32 swfle @ i g1 @ ... (@) aist $31 eI 3 As U2 ARy e sRn [ R affere 3 9 Rigt Rt §;.. . (wwamer)

HON. SPEAKER: No, this is not the way.

...(Interruptions)
oftarcht Farfer siflor s2ret 2 3 3or iR A daal WY Rewgegde GRS Rt §.. ()
Aotoll 3rearer & 3u usa e ue susv iy 3 e avsail

€| (czraumer)
HON. SPEAKER: Please go back to your seats first.

...(Interruptions)
oftarett Tapfer sifer sereft 1 5 arg, 2011 @t orrermr Fawhl Sft, Wi B or, Fodior uey 3 R, .. (e
HON. SPEAKER: Please go to your seats and then only I will say something.

...(Interruptions)
HON. SPEAKER: How will I say? No, you will have to go to your seats.

...(Interruptions)
AToTolRT 3TEAST & 31U GBI el qolISe

€| (zaue)
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(At this stage, Shri Mallikarjun Kharge, Shri P. Karunakaran and some other
hon. Members left the House.)

offarctt rarfer aifder el @ areer ardlcen, amen weier Briwr da weer R, 3A% fere & bt ordf wept, .. (@) smerawr Fawft St @ 5w, 2011 @ ug
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8 ...(cuaumer) Smsw, SnSY, Aa Afere Sk wiifs smwbl seer s Horol Bt eft & ol .. (=maumer) amubt ofter 3 whe en, sAferw et dio e Sw 2F 8. (SrauE)
Srard Afere) ... (cerauetr) Rifern 2sd, snuel #s2 wal [ dS-dal, Foil) ...(sraemer) s orol &Gt ardt amucht &, Jyfore).. .(w=maumwr) & el aelen wi uretel w2 2 eft 3z #2
3t 2xelt U2 agrel I YRt @2 28 &)...(craumer) #91 391! A el O Ag A G3...(craerer) it 3irsT A2 S o) ... () ofrRiRmr Faeft St a5 ue A e & --

"Communication received from Members of Parliament specify that such communication should be attended to promptly and acknowledged within 15
days followed by reply within 15 days."....(wmaemer)

HAToToIIRT 3IERALT & MU fifort 3731 gw Siara ot &)

&€ | (czraumer)



HON. SPEAKER: This is not the way.
...(Interruptions)
SHRIMATI RANJEET RANJAN (SUPAUL): Shame on you!

SHRIMATI SMRITI ZUBIN IRANI : Shame on you, Madam. You do not have the courage to listen to what I have to say. You just want to do your
politics. Hear what I have to say if you have the courage today....(ememer) a1 & a2 @een awedt & @5 @ i ARl Wea Aol & o 8 w =S
3)...(cuaener) 9IRIG A Asolfer @t glorm 3 ariw 3 iz ®uft ot fremdsy). .. (wraemor) cifdsar aldedt A1ea of A=t ves ue fera, .. (caeor) Aol ®¥¥ vaael ordl fésen, el
clee 1 UIetol fa5am,... (eraeret) Joalel el U 3 foren @5 v DIt & 38t 8, daaes o1 duEedle &, Madaw, amu SHav ... () aidsf e, smues g & e st
ol ordl afées Fer of ferEess. . . (camr) Saa Jol o). (craumer) MRl Area, 7 smuds udq @1 saa & 3@ g (e adl a ad &)... (s #@8 el 1w agrn
oIt 231 & aRiifts 3ty fprer o ue feren... . (caemer) 3ideft smea & ur, & e seer 17.10.2014, 30.01.2015 @t spenfyer &Y. (wraemor)

HATolollRT 1ea18T § #icll @1 w2l Bl 3
&€ | (caumt)
SHRI M. VENKAIAH NAIDU: Please try to understand that she is not saying that she has done something great. A question was raised as to why the

Minister is interfering and why she is writing letters. So, she is explaining it. ...(Inferruptions) It is not one person, but a number of people have
written letters from all Parties. ...(Interruptions) This is what she is submitting.

oftaret e fevr st 2 e, A S 2 2 ... ()
FTeTotler areaxgt : 3ma 3AfSre wer A5y

&€ | (caraumor)
SHRI M. VENKAIAH NAIDU : As a mother, she has to follow your advice, but try to understand her pain and agony.
HON. SPEAKER: I can.
SHRI M. VENKAIAH NAIDU : The way she has been cornered also.
HON. SPEAKER: Yes, I can understand it.

ottt rafer aifdver samoft 1 10 apreer, 2015 @t slarer aidl, et B gacewicfl, si. ofdr erwz SN wid B vord &, gd vasnes! s} 8, 3oakar oft avé Brigor ASK 3fi2 a0l 3ol
aseleall @ fordaar @Y gu 33 Uey @ 3P @GR @ S 3o 3 sice B anst asl w2 Adlert di oidl &, 3osior arz-arz uey fraa, yelu srgrart Sft o an-ar ue e s
Rra st Bradt Femuen wdtog oirer otz o &, wida B A & vw Afden B FU2 AR G ardt @fes ol A gorren itz surr B aMEn sodiol siveg, Al St &t
AwI3 A Bl BN NI ofdl [Asen, Az ofdl 3 @5 @5 ust A5 Sar of Fordl @A anger B e srerr raer & AY A6l BRIST Y A5 3isT 431 U2 A a1 1A
SRR St &) 312 3y & esnatt 2xar ot e for dor Qar asnliz & oft, 33 Rar i aft amdia eon Haselt eft, vas @ed & ey At 3 iy 3w ey B I IsE g dn
2 difter ot steren & 5 B efdsryfea wEier o Gk 3 Afda o axatza foar srn 331 @5lian & e aft ez @ wordle 6 R of sware ol B o afte gde
&6 e o Rer a1y 331 @il of U6 Sxm gu @ a1 Boed! 3 O o daz ol 2 A Rra e @ whlice R, dio arder 2w féra 2, sodiol acal @ aasEn i

amol ol @ For rras ugarn ...(cenor) 2 s gr dlel iy
SHRI VARAPRASAD RAO VELAGAPALLI (TIRUPATI): But he had objected to the suspension. ...(Interruptions)
HON. SPEAKER: Please take your seat now. Do not give any reply to that.
...(Interruptions)
HON. SPEAKER: Nothing else will go on record, except the Minister's speech.
.. Interruptions) G€»

ofiarett > afer SAferor Famell © A1, arrer A waon dtadl & 5 Sra 531 Heo B @iy 3 Hol ndsiforas el fé=m Al war s 531 snfey &t oforz A ot ozl Aol v & G ard &,
afer o1 &1 arer ordf bty I goildt At & s 1 it gps1 w2 Forelt o w2 R Ao Snfer A amenz U3 AR A IGART WIS W gFAEA vem dzn smar ey Sareft 2, At
snfer aarer2 3Raw, a1t @ar e st 3 safere snaiforT g aeifes it sear St 3 321 U2 MU et w1 sTON cEsE A Fannfie 2 [ s sice A e smeet

SHRI VARAPRASAD RAQ VELAGAPALLI : Hon. Minister, do not take it personally.

SHRIMATI SMRITI ZUBIN IRANI: I am taking it personally and I will tell you why. 33 sa1 aca @1 s3dane fasen, 32311 amer gamor 3t g, ¥.3f.3me oft @r dor
s 3 et fsem, S &t Ay uret aeon & Jyaen A, a8l U2 Jordbt IR &, asl W df v alfsy &t Rreyporer 3@ o @1, A Aee BifSw Wi ddf o3 g w2 @ R 2,
3R wal arn {5 amea st Rl 2 ara ordf @2 21we 5o fere dfor wndsiferas aemer o1t féem, dre1 wier oot uz 3, Fordht uef} 3 oft Aot s2renT ITckz fvem dar scemic} Sft
A5 Raerme asft ancdarforas aerer sl &= 9 anar aas 301 adfer @1 a2 w2 2 g Afdver ag ordt amrem

SHRI ASADUDDIN OWAISI (HYDERABAD): Madam, I take strong objection to this. ...(Inferruptions)

SHRIMATI SMRITI ZUBIN IRANI: Sir, allow me to complete what I have to say. 7121 sit sierart ym g$ 2 33t aidaft 2, ...(eremr) v Bfdore fiferses aige
&t 9jare cen 2@ 2, 53t amu A Sy ... (Interruptions)

HON. SPEAKER: The interruptions will not go on record.
... Interruptions) 4€ =

offarctt Fgpfer aiférar st : yferer ot dciomon ar$ wIE 3 ot Geamer féen & 3l awn férza arm &7 32w foram arn & o .. (wmemer) yferar @t ygen 9w e sz 20



farere uz Rrerdl &) 3291 us feren orn 8 fop S gferar sfidp-w-arer w2 ugardt 2 ... (sraemer) And I am quoting it. My friend in Telangana can possibly have access
to that document, verify it and if I am wrong, can correct me. gferar @ wardl 8 When they rushed to the university, they found the room open, dead
body removed from the hanging and kept on a table. A hand written suicide note was written which did not blame anybody and specifically stated
that nobody is responsible for this act. My request is that this is not my submission but that of the police in a State. &€} (Interruptions)

HON. SPEAKER: She is not yielding. Why are you asking?

... Interruptions)
SHRIMATI SMRITI ZUBIN IRANI: That is why I am saying. If I am wrong, correct me. ...(Interruptions)
HON. SPEAKER: What is it?

... Interruptions)

SHRI A.P. JITHENDER REDDY (MAHABUBMNAGAR): Madam, when her phone call had come, I personally was there. He was in a meeting.
Immediately, he called the IG (Intelligence) Shri Shivdhan Reddy. He told him to enquire about what has happened. After fifteen minutes, the IG
(Intelligence) came and told about all this. He also said that the mob is there, They are not allowing the body to be removed immediately. So, he
told them to arrest Shri Dattatreyaji so that the mob can be controlled. After that, he wanted to contact her. He told the same matter to the Prime
Minister. When he went and met him, he told him that Shrimati Smriti ji had called up and we have taken action. We have also given instructions to
arrest Shri Dattatreyaji so that law and order could be controlled. We had totally helped her. We were with her. You cannot put an allegation on us.
Shri KCR has acted in a proper way. We had the elections. We did not put any allegation. ...(Interruptions)

HON. SPEAKER: Please take your seat.
...(Interruptions)

SHRIMATI SMRITI ZUBIN IRANI: It is interesting that in his statement in this very august House, he says, "Arrest Shri Bandaru Dattatreya, if you
want to control a mob, not because he is guilty, but arrest him nonetheless because you want to control the mob." ...(Interruptions)

SHRI ASADUDDIN OWAISI: It was because of the letter. ...(Interruptions)
SHRIMATI SMRITI ZUBIN IRANI: Let me read the letter. ...(Interruptions)
SHRI ASADUDDIN OWAISI: How can that be possible?...(Interruptions)

SHRIMATI SMRITI ZUBIN IRANI: Let me read the letter. Let me also read what happened there. Nobody allowed a doctor near this child, to revive
this child, to take him to the hospital. Nobody allowed a doctor near him. The police has reported that not one attempt was made to revive this child,
not one attempt was made to take him to a doctor. Instead what was done was that his body was used as a political tool, hidden. No police was
allowed till 6.30, the next morning. It is not me but the Telangana Police is saying this. When I say that I am pained fs ues @ed & garfsegi, eor dtert &
fop wep aedt Y apey w2 Roa goorz 3 el g8, ws 3err ygnor &) asi G gferer surr el B e Agm &, Afver A11¢ ©: @of aw o1 oft siael g1 acd B ura ordl o,
aRlifds St aimarst ewn 3% &, & sar ol ais) &, el A &) Ra of 3u acd @) 3z Fadwe fAsen? Who was medically equipped to declare this child dead?
How many cases go when an individual tries to hang himself, the vertebra does not break, pulse goes down to 30, 40 and an individual can be
revived medically. There are people who are more expert. How many people? Who tried to help this child? My accusation today is this. The people
who passed a judgment to have this child disbarred are not people appointed by the BIP led NDA but by the Congress Party. In everybody's political
experience, has anyone ever seen Shri Rahul Gandhi going to one spot twice? No, he has never gone. About six hundred students died for the
Telangana movement. Did he go once? He did not go once. But in this, he saw a political opportunity. ...(Interruptions) This child in his statement
says, no one is responsible for my death. But yet, you seek to use this child for your own political ends. That is the tragedy. ...(Interruptions)

SHRI A.P. JITHENDER REDDY: We never wanted to politicize it.
HON. SPEAKER: What is this happening?

SHRIMATI SMRITI ZUBIN IRANI: People who espoused the cause of free speech and attack this Government, who say that we are anti-minority,
anti-dalit, anti-tribal, time and again they have been requested, do not make this and use against them. I am not certifying your patriotism, but do
not demean mine. I am not certifying your idea of India, but do not demean mine. And to them I say, Madam Speaker, this is the permission slip

from JNU which clearly says that Omar Khalid, one student, wanted to book the venue from 5 o'clock to 7:30 on the 9th. The form asks what is the
purpose of booking the venue. He says, poetry reading. The form asks whether any special arrangements are required. He says, electricity for mic.
And very well, the university gives him the permission. What transpires later is something many people have question-marked. =& 3rica 8, as 3wt g
¥ oI ATEa 3 Wal - UEA YRR B Y oft AEBlwr @ A s yRRT @ ardt A JraRie A e e w1 st 11.02.2016 @ 2, Brwt 35 el
3ty dftor aifeenr o< Beorast ¥ amer se wiet 3 &, wed & - 16.45 w psn du slar-v-arera w ugdt, 35 oz 3 aeft 38 &er, They have given a written
response. They are a part of the security of the university, not the police. And they say - sfts agor coft, o1 392, aforafor adf =12 38, anwsrer 3, Fasqet ore
fRicrare, aweafty &t amendt s et 32aft, Sior 23aft, smee &t aafdt qo St 2aft, R weatly @t xyer 3 3ffar g wedlly sart 8, &9 aww AP amendt, dow A B e,
$f¥en ot A, $f¥aor amlf gotars) Al-dior aliz ot gjs w2 wust coIE ge A as D A ol 3, as O yfer ol 3, as afa stwanht ol 3) s Fzen Remer, ot @R A
@¥s w12 ordf selt sare &iter &) anfter anEz forweran 8, srars? ener aew Yforafict .. (cawmer) & ug 22t §) orr ywrar S, e 28 §) s anfbser andy 3 diw gracz
&, Deans of all Schools, Deans of all students, Chairpersons of Centres, all Provosts, all Senior Wardens, Controller of Examinations, Librarian, CMO,
Deputy Director (Sport) sor 21ad fére @ ud 3| 21 wadt o, Briw! wwr A o 2RwR adl 8, as wwrgferee udl T v Aggrn o war @5 2Ry Sl o adl wifder
&t [ e diRft ceme aftser el sfiz ot cemen srn, BRI o wifdrer & ot ag off uga fer A, R wiER o A A AR o1, s ofdl| AsEféa rcufer an
aiftrorz 8, Joaior dieft @ Breges foem asi B dast 2, Red g0 vurse ordf e, oaior w16 warmar & Misrepresentation of proposed event as cultural evening
although the objective was to hold a political meeting, forcefully holding the event when the permission to hold was withdrawn, creating a law and
order situation on campus, and the prima facie Enquiry Committee finds the following individuals to be involved.



The individuals who are named by the Faculty of JNU are Syed Umar Khalid, Anirban Bhattacharya, Ashutosh Kumar, Rama Naga, Anant Prakash
Narayan, Kanhaiya Kumar, Aishwarya Adhikari and Shweta Raj. Considering the seriousness of the offence and in order to enable a fair inquiry into
the incident, the inquiry committee has recommended that the above mentioned students may be academically suspended from JNU with immediate
effect during the pendency of the inquiry. However, they will be allowed to stay in their respective hostels as guests during the period of inquiry.

WG ]G FICTI DI BTl oidl 3, ferafdict @t bavedt of ft aeeil @t Sxrep2 3o ol &en &) o ol of 16 AR CPIRN &) 3R cololl B AWel cilddd, df fBrameft
ol St ) s o1 AR & APS! OB PIUT Y Bl § o glomBiét & MreR grT 37es 2 oy A A MR &, Borm a6l slodt w2 ol 2 o Mol
WD o silpdt &l @ 22 waadl 2013 w1 dewele &) st Afeerorjol wsat it aga &l dewlecd! dier 33 4, hang everybody including professors. Hang them if they
speak against the nation. amer 3pR gF A Jerb! a8 e 31 Qiben & 3 &, Bediol ety JifREN et Formrell s/ 3erdbl 3R - to show solidarity
with the struggle for freedom in Kashmir and refuse to be a part of the collective conscience of this country.

uep 3ily yermor S gferaB3iet 3t ym gan & Abolish death penalty, burn effigy of Home Ministry, not Minister. Speak up against the judicial murder and
hanging of Yakub Memon. @lat em g 3?7 12 st 3131 a1 o1 Slewfder 3, e 7751 ammel oft ag ot a6 &) 6o gv &) Rogamll a1 sndmaieel of ARl A uadl 34
f&ogeamft w1 a1 wit yer, of snfer gl s21 Wece @ a=n feram &7 Supreme Court judge, Hindu Fascist State of India. The State was scared of Yakub Memon.
Our media is a communal corporate media. We are a murderous republic and our cannibal collective conscience was satiated by hanging Yakub
Memon. We must rise against this judicial murder. A call to rise against the Supreme Court which you approach for bail now, a call to rise against
the President of India to whom you go and implore and say, s difsie) Jo1a! Sicenis @aol diel, 361 82 U2 Sl SIM S &, 98 SIS Helds? Ialdl FAPKT
@ &) s A elevee], G aad &) v Aootel st U2 il &) 3eakal war, I am from the Communist Party. Kanhaiya is my brother. I agree. This is a poster
which has the name of this child. I look at this child as a child who has been mobilized as a weapon against the State. This is a child who must not
have had an idea that India is not one, but who must have been infested with this thought by those who want to bear arms to overthrow the State.
It bears the name of Kanhaiya Kumar, Shahila Rashid and Rama Naga. They are all members of the Student Union. Apart from condemning the

hanging of Afzal Guru, they claim it as a nervous attempt by the Congress Government. This is a notice given on the 10t of February, 2016.

On the 9t night, this transpires on the campus. On the 10", this is a pamphlet which is stuck all across with these signatures. It says that the
public meeting was also disrupted for Mahishasur martyrdom day. What is Mahishasur martyrdom day, Speaker?

Our Government has been accused and I miss today Saugata Roy and Sugata Bose in this House, champions of free speech because I want to know
whether they would discuss this particular this topic which I am about to enunciate in this House on the streets of Kolkata. I dare them this. Posted

on the 4" October, 2014, a statement by the SC, ST, OBC and minority students of JNU; and what do they condemn? Like I said Madam Speaker,
this very pamphlet on the 10th February highlights what the Communist leaders call Mahishasur martyrdom day.

Madam, may God forgive me for reading this. Durga Puja is the most controversial racial festival where a fair skinned beautiful goddess Durga is
depicted brutally killing a dark skinned native called Mahishasur, a brave self-respecting leader tricked into marriage by Aryans. They hired a sex
worker called Durga who enticed Mahishasur into marriage and killed him after nine nights of honeymooning during sleep. Freedom of speech, ladies
and gentlemen! Who wants to have this discussion on the streets of Kolkata, I want to know. Whether Rahul Gandhi will stand for this freedom, I
want to know. For these are the students. No, they are students. What is this depraved mentality? I have no answers for it. I thought is it only
because many leaders say, fis aca &, et 32 &, so8 #w @31 But how does this depravity get seeded in the minds of our children?

Unfortunately, the rows of the Congress Party are empty today, Madam Speaker. I have said time and again [ien @t surafdr a1 goma Aol ar-ar sx
rgat i slie gie gl i wier Sitsass fBidger fven diftpar 3t arer fpaft or ardf 3pft T am compelled to say this, Madam Speaker. Are these just slogans? I seek
to quote a European philosopher, a Roman at that, who said:

"A nation can survive its fools, and even the ambitious. But it cannot survive treason from within. An enemy at the gates is less
formidable, for he is known and carries his banner openly. But the traitor moves amongst those within the gate freely, his sly whispers
rustling through all the alleys, heard in the very halls of government itself. For the traitor appears not a traitor; he speaks in accents
familiar to his victims, and he wears their face and their arguments, he appeals to the baseness that lies deep in the hearts of all men.
He rots the soul of a nation, he works secretly and unknown in the night to undermine the pillars of the city, he infects the body politic
so that it can no longer resist. A murderer is less to fear."

JB1Z TSt 21at 3 anvrerer a1 avfer st aY aiter st o5 Awzer & safero amer vas Avrer fibeews @ wie f@wen & Jiie dor o 5 gams aca F art @t 3 sftara 3 7 amor o
GIIIUT 3IMUR 918T A0l 3t g w2l g ot apft-anft 32 33w w2 arn 3 w6 feama @an-4 & acdl 6t 3zt 6t & What are our teachers taught?

531 fpara &t Afawmr & ferzar Mocrars 521 R @ wafleor wzor arel & guie & off witier Rreacr eq) ae gdte Bridbt deruzior sfferdt Nfern oft &) oo & aor
feran 3, wem are ¥ acd @l awn uglen arfée? I quote, Madam:

"In our text and our syllabus we continue to perpetuate the colonial legacy of portraying ancient India as synonymous with Hindu and
medieval India past with the Muslim. "

I would like to quote from this book, Madam. gft srfies smda oft warrg 3 2 ae Rvama ¢t srlt Sior dizast sgper, agen @t the school of my colleague,
Shri Piyush Goyal. I quote:

"When we teach Shivaji, Akbar, Aurangzeb as responsible educators, animators we need to ask which Shivaji do we take into the
classroom. "

vt ordt & o Brb fararstt sft & Raeme feraar



"Congress politicians allowed the killings for three days in the Sikh riots. "

That is also taught.

"Hindu, Christian riots in Kanyakumari; how the propaganda of Hindu organizations target Christian minorities". You are teaching this to a child in the
Fourth Standard. This is their idea of secular education.

History taught to Standard Sixth and I quote:

"Kashmir is a much demonized land today. That the State militates against the atrocities of the Indian State. "

You teach this to a Sixth Standard child. Are we shocked that when these children go to a university they said that @weatiz &t st am Sier e
off arargEler ARt ¢ orener @y of @@ wal, a8 ard st adsy

ofierelt >Ry ifdror 2wl & amu ot efifdre s ey

Scenario 4 on Page 5:

"Orders issued to Delhi schools after the death of Prime Minister Indira Gandhi: Check what a trainee teacher teaching English sail
through her period. One of the words given to the children to draft a sentence was the word 'arrive'. Of the several children who raised
their hands the one that the teacher chose to read out is a sentence, 'When a Sikh arrived in Delhi he was killed by a Hindu.”

Scenario 2 and the title is fascinating; 'Calling breeding prejudiced minds'. This, commissioned by the UPA led by the Congress Party, is given to
children in the Sixth Standard.

Scenario 3; "Teaching of History in school Boards all over Maharashtra has a single prescribed textbook on Shivaji. Teachers from the schools in
Mumbai have expressed great difficulty in controlling emotions. One of them has said, the schools which have an active enrolment of Muslim
students, 'I rush through the Chapter on Afzal Khan and Shivaji's confrontation. It is a politically and socially loaded connotation. I cannot meet eye
to eye with my Muslims students so I start my chapter with an apology'."

There are many Afzals in my class, says this teacher teaching in Class Sixth.
I begged and pleaded, 'do not make it about us and them'. Our children are not vote banks but nobody heard me.

#dIG=n, B asidl o o1 28 Rrardl a1 Brflgor Rsen, sor Rl & Raenw 33 arp &) 2oz 3 verfidanzd & urar dleras? avar [ 3 Rsad @i aiffe, vereiidanzd]
61 arer ordl amoft srM a6 verftdamed sl ordl eft, sard Aewe 6t ardl oY) su @i of o1 fAvonEl o sl sud d@S B gt arcrr o Fedt e [ am compelled to
say that one of the Committee members is a Muslim Vice Chancellor appointed to his post as proposed by the Congress Government, an Income Tax
Officer who served under the Congress Government and now a Supreme Court lawyer. I did it so that I will not be accused of politicising something
which should be a matter of concern for every Indian citizen and every parliamentarian. What do those people say about the books that they read?
They said that this Committee fails to understand as to what and whose purpose is this Trust serving by quoting from Pakistani author's writing
pertaining to education of Indian students to an impressionable mind of a standard VI student. This Committee was enraged when the name
suggested an intention and action — Allah's army in Pakistan and Hindutva hell in Hindustan.

Madam Speaker; I have not shied away from answering any question in this House or the other. My plea is this. Across universities when the Vice
Chancellors said that they want to raise their flag proudly, they were condemned. Mr. Gandhi went to Uttar Pradesh and said - =iz & i dift smeesea
arel &) 9IRIG Jofpl uel ofdl & [ ot oft s 2wz 3 Jiger Aferalictor & aiererd # A 20 ¥ &, Bora! wisj of Bryer foen, 16 asa-aicrt &3 &, Bofl wisRt of
foreren fepem; st & goifidt & Aot §, wist grRI gy Roer srn v oft arsr aiicz Yeimr & Are A F [ el searaur fver & ot 3 zemwfifer 81 gol;

et gt Jiforan Sft ot &, Jorent ol der et g, s2it Arcer ¥ emrg, e fiErdt arkt Sft o war e s oA @ afir @1 gasst atdf 2, v Sftar ST ICyE 3 s
Sft o war en -5 dgor i et &, afderocer bt et 3, A andor &t 9l 3, wE ador & Al 3| sADT ardt-orct FaNy e s 3, sAWET DAs-dws E Rw daw §) &
forest at s21 amea ¥ fore, % Y smea & fere o aror & are aft swwsIer 3 asd! ¢ sardt af¥erit @ DI wer cETW? FEEN At vw & amarer st - s anar 6t e

yrol 16 3odl & b 311 arcet Riesrdt arsmedt Sft of s wal, Joaiol Adrelor e s atielt Sit w1, gotl w1 Fazu 303 aren §) s/ e, B dvra B ferw st anekt ft & war o
I3 itz anforera 5t 28m @) amar dar &z, they say politics makes strange bed fellows. werr @er Sft Sra awor smuvr & 22 &, wdbfEarmwedt aga acor smuvr en, &
aft et wact &) aftvor Mforem oft, 21ser Sft, they were like compelled. They should. We all should compliment each other. They shook his hand. I only
wished that Dr. Bose was here to give them a book called ' Dead Reckoning by Sharmila Bose. Who is Sharmila Bose? She is Dr. Bose's sister, a
renowned historian. In the 'Dead Reckoning she wrote that the Bangladesh liberation war was a fallacy and that the Pakistani Army never did
anything to the Bangladeshi's that Indira Gandhi went to support. safere amst geot @1 Ioar & s e s aneht or oft 3 eft, Afdvor o1 A2 o woft snzaa &6t
qafell & ot w1 eretor ordf fasen em

satfere @11 amge &, gafeergul 8, dven Sft o St war b wd acal 6 aeg g%, 2012 3 & Yegyctorer @on en il @1 fir ot Baiiffciere siifer 2 Ffemldie a5
ot df 2l arol argA aiRicRt & Jfifés gemme amlE v Jfie 3edion Fdiwr fven b 6 Beasiiicier siifier g2 Beut 3 den) sl syfStore wiftoer woren; 3o1 acdl
@ oY ourr ardl frem, Brogior gror memet ora wisf uidt e a oft, Afdvor gaol ugrur 6wl ordl B saor war [ ourr @1, oY oft St &1, 33 Iyeft v awE s
Sef3foreret aafiorer aorren, vanmer oidl fven, oerer fsen afiz wifdier &t as @i 3 &3 or wadt g

a1 1@ amefe & [ apr g forem @Y v @eredl, aredl @Y die da gormiE), dl Shuel.y, A5 PO D gu BIF, dl T oA I3, Afdver 5T Jo1 @Y waldl &t e w ag



asrefifer & s, S ves @ed &t Iy @t oft ISl s g sEdENEa wudl 3 safere I s Sits @2 Brdger 8 6 Sral sur 8, 33 amen @ Wl oY) Sial gfer 3,
33 a8l UGl DEI B0l 3l

aimst 3 sgrel wadl g 1 3P 1get ol Faei #s31 waa oo Fpier $arell afemn, sa Sell Breras 1wy, & ol A @& b B sea & galdl o go en & 32 8, B e
@ clgel A Fd clooll kil 8, 321 SLeel.y, & P vy, & Rodll A6 W A6l Yuull B AEH, Tt a1 GG Bogare i dafdl & o & Aa®) Aol Aget off of dan
olal fapem,

N1 3 A 3EfE 3 [ Stai-oal Uz MU cerar & geild! 3, amer smuel wal fp waradl. s verdl. & acdl e bavedt Aol mfde, @@ frdger dAor wit arse aiwerRt A
e I have myself requested to every Vice-Chancellor that listen to all children, to every university which functions under the aegis of Government of
India; listen to children for they come with their emotional legacies and their social challenges and it is incumbent upon us to provide them refuge
and a productive life. My request is help me build this nation and not destroy it from within.

Thank you.

oft u.dl. Rrdog Y521 arerer Sft, St soaiol war &, Aol AR A ot @i Yot & 3o& ot R A dietan &n, a& Joaial @ar &) 1 would like to make one thing clear
that we did not politicalise that issue. We were in the midst of elections. St.ua.ua.2ft. ¥ gona aer 2 & I was in charge of that Gachbouli area when
the elections were going on and the university was under me and if we really wanted to provoke the students there when they were giving slogans
on BJP, we did not do that but instead we controlled them. Our hon. Chief Minister very categorically gave instructions that law and order should be
maintained. If we would have provoked them there, then the officers and all others would have been vandalized. We did not do that. The
Government may take a proper report. dizeadar R ssmasz 34 Look at the post-mortem report. We came to know about it only after the death
incident took place. After that proper action was taken and we controlled the mob there. The allegation that has been put on us is absolutely wrong.

I am saying this only because she has to keep the record straight. Madam, we were out of the scene. We were in the midst of elections and
we did not want to side anybody but at the same time, we have really taken care of Shri Dattatreya there. Our Chief Minister has given proper
instructions to take care of him.

316 aicft (oft wstoner Rig) tawasr ft, srcor 3 ot aal & & &, anudt gr sidy 3 79 Aot @ Brdor Bar &) 3 swrsien § 5 gondt sl swfer Gl &t wger 3 arrorefta
Mgl B ez Forot 5 are swoft after &t 8, sarbt Brereft oft srts6n & s, a5 @ 3 72 A wsor 9 Awra el 2 R 2wl Sl Bt ww Fdta st B e & smd-shufsier
ordl &, afeas 3 Jwsrn & o a1y Sor & R ang-siafsier ¥dtar &) 3 3-8 @it 2fra 2ar en o & aer diej, @=lifds dieel O e o ar 9w ol aer & B3 3 Jrgor B A6

=

¥ srarsy el olas [Reafdenern 5 aiy 3 512 el aigen o g gy Sor &l Jdiver [Sigror Fzensll 3 3 vw &) i ws A § @5 ag Aed 3w off@d 8 sardl wn aE
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